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Nirmala Sitharaman unveils Rs. 102 L-cr infra project pipeline

Union finance minister Nirmala Sitharaman outlined an infrastructure project pipeline
worth more than Rs 102 lakh crore to be implemented over the next five years, which, she
said, will serve as one of the key drivers of faster economic growth and the government’s
ambition of turning India into a $5 trillion economy by 2024-25.The projects have been
classified under two broad categories — economic infrastructure and social infrastructure
for both ease of doing business and ease of living, Sitharaman told reporters, unveiling the
National Infrastructure Pipeline (NIP) on the last day of 2019.NIP is a booklet prepared by
a task force that gives details of infrastructure projects in which the energy sectors make up
the lion’s share of 24%, followed by roads (19%), urban development (16%) and railways
(13%). The shares of rural and social infrastructure projects, which include health,
education and drinking water, is 8% and 3%, respectively.

(H.T.,01/01)

Over 30 lakh FASTags in use, toll collection at Rs. 52 crore

With the implementation of electronic toll collection through FASTag from December 15
this year, sale of FASTags has picked up substantially with the transaction number crossing
30 lakh and the daily transactional worth of electronic toll collection has crossed Rs 52
crore. The ministry of road, transport and highways said that over 1.15 crore FASTags have
already been issued, with more than 1 lakh being issued every day.“FASTag provides a
smooth journey to commuters through toll plazas on National Highways. It has proved to
be instrumental as a fast and convenient tool on the highways that upholds the true essence
of digital India. With the transaction number crossing 30 lakh, the daily transactional worth
of Electronic Toll Collection has crossed Rs 52 crore,” said a senior ministry official.

(N.LE.,01/01)

Home ministry merges internal security divisions into one
The Union home ministry has merged its internal security-I division — which was handling

matters relating to security clearances, communal harmony and Ayodhya-related court cases —
with internal security-II division — which dealt with mutual legal assistance pacts, extradition
requests & National Security Act matters — as part of an exercise to reorganise its divisions.
The merged division will be called “internal security division,” the ministry said in an
office order issued on December 31, 2019. Importantly, all files concerning Ayodhya matters
and related court judgement will henceforth be put up by the deputy secretary in charge of
national integration, a subject matter of internal security-I division, to additional secretary
(Jammu, Kashmir & Ladakh affairs) through joint secretary (JKL)

(T.0.1.,02/01)
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After Chandrayaan-2 setback in 2019, ISRO plans another lunar mission

With 13 accomplished missions, including launching of 50 foreign satellites, to an
unsuccessful Chandrayaan-2 in 2019 ISRO has resolved to alight its lander on the lunar
surface with Chandrayaan-3 in addition to a maiden solar expedition in 2020.In the year
gone by, the Indian Space Research Organisation had six launch vehicle missions and
seven satellite missions which included 50 foreign satellites from seven countries.

(T.O.I1.,02/01)

Compensatory afforestation process may be overhauled

Any project involving the destruction of forests may soon be able to meet the
compensatory afforestation target it has to meet by simply buying ready-made plantations,
if a controversial plan being considered by the environment ministry is finalised.The
ministry plans to overhaul the compensatory afforestation process by accrediting private or
public-private partnership companies to raise plantations near reserved forests that can be
bought by developers of projects involving diversion of forest land.The proposal has been
accepted in principle by the Forest Advisory Committee of the environment ministry
according to minutes of a FAC meeting held on December 19.The plantation will be
eligible for compensatory afforestation three years after it has been raised if it meets a
“predetermined criteria of success.” This plantation can then be traded with the project
developer and the price negotiated between the company raising the plantation and the
developer. If the company raising the plantation doesn’t wish to trade, it can retain it and
harvest the timber once ready.

(H.T.,03/01)

Indian Railway launches integrated helpline number 139

Indian Railways has integrated railway helplines into single number 139 for quick
grievance redressal of passengers during train journey.As the new helpline will take over
all the existing helpline numbers (except 182), it will be easy for the passengers to
remember the number and connect with Railways for all their needs during travel.The
helpline can be used for general complaints, accidents and safety, SMS complaints,
cleaning in coach, vigilance and catering services.It will be available in 12 languages with
Interactive Voice Response System (IVRS). There is no need of a smartphone to call on
139 as it will provide easy access to all mobile users.Passengers will have to press 1 for
security and medical assistance and press 2 for information regarding PNR status,
arrival/departure of train, accommodation, fare inquiry, ticket booking/cancellation, wake
up alarm facility/destination alert, wheel-chair and meal booking.

(N.LE.,03/01)
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Govt readies provisions to protect jobs and land rights in J&K

Five months after the scrapping of Article 370 and bifurcation of Jammu and Kashmir into
two Union Territories, the Ministry of Home Affairs is likely to finalise provisions to
protect jobs and land ownership of people in J&K in the next few days.“It is almost
finalised, we are just discussing the procedure: whether the state administration alone can
notify it or we need to approve it,” a top official in the Ministry said.For protection of jobs
in the new UT, a provision to make domicile of at least 15 years in the erstwhile state will
be introduced. “Several states have such provisions for protection of jobs for locals,” the
official said, adding this provision will also be applicable for admission to educational
institutions in J&K.For protection of land ownership in J&K, a handful of provisions, the
official said, are being considered which include land ownership protection regimes in
force in states such as Himachal Pradesh and Uttarakhand.

(1.E.,04/01)

More than 600 infant deaths reported from Gujarat and Rajasthan since
December 1

More than 600 infants died in childcare wards of government hospitals in Rajasthan and
Gujarat since December 1, 2019, official records showed. High Infant deaths have been
reported from three hospitals in Rajasthan and two in Gujarat.This comes at the time, there
is political brouhaha over infant deaths in Kota’s J K Lon hospital, where 101 infants have
died since December 1.In Jodhpur’s Umaid Hospital and MDM Hospital, 102 infants died
in December, according to a joint report prepared by SN Medical College that runs both the
hospitals. The data shows that 4,689 children were admitted to the two hospitals in
December; of these, 3,002 were infants. During treatment, 146 children, including 102
infants, died.The main reasons for such deaths were premature delivery, low birth weight,
as well as infection and asphyxiation in infants referred to the hospital, he said.

(H.T.,05/01)

Midday meal samples from 11 UTs, states fail to meet nutrition norms

The Union women and child development (WCD) ministry has found in a survey
conducted in November last year that nearly half of the samples of midday meals that it
tested from across 11 states and Union Territories (UTs) did not follow proper nutrition
norms, according to officials familiar with the matter.The 162 samples were taken from
areas that cater to about 28 million children. In the report, accessed by HT, 79 of these
were found to be below the standards prescribed by the Centre under the Supplementary
Nutrition Programme (SNP).SNP norms cater to three categories of children — between
the ages of 6 months and 3 years, between 3 and 6 years of age, and children receiving
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pre-school education. Midday meals and free take-home rations are the two kinds of food
provided.

(H.T.,05/01)

JNU students, teachers attacked by mob, at least 23 injured

Groups of masked men armed with sticks, rods and hammers stormed Jawaharlal Nehru
University on Sunday evening and attacked students and teachers, triggering waves of
condemnation and forcing the city police to set up a high-level inquiry later in the
night.Videos and television visuals showed men in jeans and shirts, with strips of cloth
covering their faces, vandalise hostel rooms and common areas, hurl stones and hit
students with sticks on the south Delhi campus.At least 23 students and teachers were
admitted to the All India Institute of Medical Sciences with injuries from the violence that
began around 6pm after a demonstration against hikes in hostel and academic fees.Political
tensions have been rising on the campus for almost two months because of a stand-off over
a proposed fee hike, which, in some cases, meant that a pupil would be paying 30 times the
current amount. The agitating students, led by the JNUSU, had also called for a boycott of
the ongoing registration process of new students.

(H.T.,06/01)

Government ponders over leaner CAPFs and merger of troops

The government is working on a proposal to transform various paramilitary forces into
leaner and compact fighting units by undertaking steps like merging and rotating older
troops amongst them, officials said.They said a special committee of senior Central Armed
Police Forces (CAPF) officers and Union Home Ministry brass has been constituted to
deliberate on the issue and present a final report to the ministry by the middle of this
year.One of the proposals that is being discussed by the committee of the Directors General
(DsG) and Special Secretary (internal security) in the Ministry of Home Affairs is to merge
some forces to make them leaner, fighting fit and task-oriented for a specific border
guarding role or a specialised counter-terrorist task.

(N.LE.,06/01)

New tax form coming for high spenders

If you have spent more than Rs 2 lakh on foreign travel, paid Rs 1 lakh in electric bills,
deposited Rs 1 crore in your bank account in a financial year, then you cannot opt for the
simpler ITR-1.According to the new forms for assessment year 2020-21 notified, those
owning a property jointly can can’t use either ITR-1 or ITR-4. Such taxpayers will have to
use different forms, which will be notified in due course. Individuals “who own a house
property in joint ownership with two or more persons” must now furnish a return of
income, the notification said.The tax department has also tweaked the ITR forms to collect
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new details such as passport number and foreign travel expenses.ITR-1 is meant for
individual taxpayers earning up to Rs 50 lakh a year, having income from salaries, one
house property (single ownership), interest income, family pension income, etc. ITR4 is for
resident individuals, HUFs and firms other than LLP with total income up to Rs 50 lakh,
presumptive income from business and profession.

(N.LE.,07/01)

Kanhaiya Kumar, Prashant Kishor in Forbes top personalities of 2020 list

Two youth leaders from Bihar — poll strategist Prashant Kishor, also a Janata Dal (United)
national Vice President; and Kanhaiya Kumar, former President of Jawaharlal Nehru
University Students Union — figure among the Forbes world’s top 20 personalities of
2020. The magazine has projected Kishor as a ‘deciding figure’ in politics over the next
decade.Kishor shot into prominence in 2009 when he aligned with the then Gujarat CM
Narendra Modi to strategise the 2014 general elections for the BJP, which pitchforked the
latter as the PM. He is credited with introducing the Facebook campaigning concept in
India.Later, Kishor, a native of Buxar in Bihar, helped Punjab Congress leader Amarinder
Singh and V Jagan Reddy of Andhra Pradesh.

(N.LE.,07/01)

Centre orders removal of speed breakers on national highways

The Union government initiated a special drive to remove all speed breakers along national
highways to ensure hassle-free traffic movement, especially on toll plazas, after bringing
the FASTag system.The ministry of road transport and highways said speed breakers will
be removed from all national highways, which are designed to cater to high-speed traffic
without any hindrance, under the jurisdiction of National Highway Authority of India
(NHAI). “With the effective implementation of FASTag on toll plazas and conversion of
cash toll lanes to FASTag lanes, the speed breakers/rumble strips constructed at toll plazas
are being removed with immediate effect for smooth vehicular movement,” the ministry
said. It said the speed breakers cause delay and significant discomfort to vehicle occupants,
damage vehicles and add to more fuel consumption due to acceleration and deceleration.

(H.T.,08/01)
Railways to install video surveillance across 983 stations under Nirbhaya Fund

The Indian Railways has given approval for the installation of Internet Protocol
surveillance system across 983 stations under the Nirbhaya Fund, an official statement
from the ministry said.Railway ministry said a budget of Rs 250 crore was allotted to
Indian Railways from Nirbhaya fund for installation of video surveillance.The fund was
announced by the United Progressive Alliance (UPA) government in 2013 in the aftermath
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of the gruesome gang rape and murder of a physiotherapy student in New Delhi on
December 16, 2012.It was set up with an initial corpus of Rs 1,000 crore in 2013-14.
Additionally, Rs 1,000 crore was also provided in 2014-15 and Rs 550 crore each in 2016-
17 and 2017-18. The corpus transferred to the public account for the fund up to 2017-18
stood at Rs 3100 crore.

(HL.T.,08/01)

MHA revises international mutual legal assistance guidelines

Aiming to further its "zero tolerance" policy for crime and in an endeavour to fast track the
dispensation of justice, the Ministry of Home Affairs (MHA) has issued revised guidelines
for international mutual legal assistance in criminal matters.The revised guidelines provide
step-by-step guidance to the investigation agencies for drafting and processing of Letters
Rogatory and Mutual Legal Assistance requests and service of summons, notices and other
judicial documents.The guidelines, issued in December last year, are steps to enhance and
streamline the process of international mutual legal assistance in criminal matters.The
guidelines have also taken into account the concerns raised by various courts for prompt
and timely responses in service of documents on persons residing abroad, said the Ministry
officials.

(N.LE.,09/01)

India’s growth projected to ‘decelerate’ to 5% in 2019-2020: World Bank

The World Bank has projected a five per cent growth rate for India in the 2019-2020 fiscal,
but said it was likely to recover to 5.8 per cent in the following financial year. The growth
rate for Bangladesh has been projected to remain above seven per cent through the forecast
horizon and, in Pakistan, it is projected to languish at three per cent or less through 2020 as
macroeconomic stabilisation efforts weigh on economic activity, the bank said in its latest
edition of the Global Economic Prospects.“In India, where weakness in credit from non-
bank financial companies is expected to linger, growth is projected to slow to five per cent
in fiscal year 2019/20, which ends March 31, and recover to 5.8 per cent the following
fiscal year,” the World Bank said.The global economic growth is forecast to edge up to 2.5
per cent in 2020 as investment and trade gradually recover from last year’s significant
weakness, but downward risks persist, it said.

(H.T.,09/01)

J&K restrictions: SC orders internet suspension should be reviewed in 7
days

The SC bench giving its verdict on a batch of pleas challenging Jammu and Kashmir
restrictions ruled that right to access Internet is a fundamental right under Article 19,
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subject to reasonable restrictions. The bench also ordered that the internet suspension in the
union territory be reviewed in 7 days.The bench of Justice N V Ramana, Justice R Subhash
Reddy and Justice B R Gavai reading out the verdict ordered for the review and said such
internet suspension can only be for a limited time period and is subject to judicial review.
SC also directed that all restriction orders are to be put in public domain which can then be
challenged in a court of law.The bench, however, said it will not go into political propriety
of decisions which is best left for democratic forces to decide.

(N.LE.,10/01)

Will hear CAA petitions when violence stops: CJI

The Supreme Court while hearing a petition to declare the citizenship law constitutional,
said the country is going through critical times and such petitions don’t help. Refusing an
urgent hearing in the case, a bench headed by Chief Justice of India S A Bobde said, “The
country is going through difficult times. As it is, there is a lot of trouble. The object should
be to bring about peace.” The CJI added that the SC would hear the petitions challenging
the constitutionality of the Citizenship Amendment Act 2019 once the nation-wide
violence stopped.The law was notified in the official gazette but is yet to come into force.
Home Ministry officials have said they were still to finalise the rules that would govern the
implementation of the law.

(N.I.LE.,10/01)

CAA comes into effect from Jan 10

The Centre announced that the Citizenship (Amendment) Act will come into force from
January 10.In a gazette notification, the Union Home Ministry said the act under which
non-Muslim refugees from Pakistan, Bangladesh and Afghanistan will be given Indian
citizenship, will come into force from January 10."In exercise of the powers conferred by
sub-section (2) of the section 1 of the Citizenship (Amendment) Act, 2019 (47 of 2019),
the Central Government hereby appoints the 10th day of January, 2020, as the date on
which the provisions of the said Act shall come into force," the notification said. The CAA
was passed by parliament on December 11.According to the CAA, members of Hindu,
Sikh, Buddhist, Jain, Parsi and Christian communities who have come from Pakistan,
Bangladesh and Afghanistan till December 31, 2014 facing religious persecution there will
not be treated as illegal immigrants but given Indian citizenship.

(P.,11/01)

Shah launches Cyber Crime Reporting Portal, 14C

Union Home Minister Amit Shah inaugurated the Indian Cyber Crime Coordination
Centre (I4C) and also dedicated National Cyber Crime Reporting Portal to the nation.The
14C was approved in October 2018 at an estimated cost of Rs. 415.86 crore, to deal with all
types of cybercrimes in a comprehensive and coordinated manner.National Cyber Crime
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Reporting Portal (www.cybercrime.gov.in) is a citizen-centric initiative that will enable
citizens to report cyber crimes online through the portal. All the cyber crime related
complaints will be accessed by the concerned law enforcement agencies in the States and
Union Territories for taking action as per law. So far, more than 700 police districts and
more than 3,900 police stations have been connected with this Portal.

(P.,11/01)

Centre mulls mobile test labs at 21 ports

The Ministry of Agriculture is considering introducing mobile testing labs at 21 ports
across the country to ensure imported fertilisers reach farmers on time after a quality
check. As per the Ministry of Agriculture data, India imported 188.43 lakh tonne of
fertilisers during 2018-29. Of this, urea comprised 74.81 lakh tonne, Di-Ammonium
Phosphate 66.02 lakh tonne, Muriate of Potash (MoP) 42.14 lakh tonne and nitrogen (N),
phosphorus (P) and potassium (K) (NPK) at 5.46 lakh tonne.Currently, imported fertilisers
are tested by Faridabad-based Central Fertiliser Control and Quality Institute (CFCQI) as
well as three regional centres that come under the agriculture ministry. As per the Fertiliser
(Movement Control) Order, imported fertilisers are permitted for distribution only after
testing the commodity. When the tested samples were found to be of inferior quality after
releasing the consignments from ports, their distribution was later stopped at different
levels, the source said, adding this was one of the cases.

(P.,12/01)

1.5L die in 5L accidents every year in India

Every year, around 1.5 lakh people are killed in five lakh accidents that take place across
the country, Union Minister Nitin Gadkari said, and expressed remorse that his Ministry
could not reduce these numbers despite taking several measures.The Union Minister for
road transport and highways was speaking in Nagpur at a Road Safety Week function,
which began across the country on Saturday and will culminate on January 17.“Five lakh
accidents take place in the country every year and around 1.5 lakh people are killed, and
between 2.5-3 lakh people are injured.The GDP loss to the country is two per cent.
Besides, 62 per cent of those killed in road accidents are in the 18-35 age group,” Gadkari
said.He lamented that his ministry could not reduce the number of accidents despite putting
in a lot of effort.The minister praised Tamil Nadu for bringing down the number of road
accidents by 29 per cent and fatalities by 30 per cent.

(P.,12/01)

New NPR records to include mother tongue of residents

The enumerator for the National Population Register, or NPR 2020, is likely to ask
residents about their mother tongue while updating the database from April 2020, along
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with the house-listing exercise for the Census, according to a senior government official
who asked not to be named.This is for the first time that language information may be
sought under NPR, though this information was previously collected under the Census
exercise.The NPR, which is a comprehensive biometric database of all “usual residents” in
India, as opposed to the Census, which is a database of households, has generated
controversy with the Opposition parties contending that the exercise is linked to the
National Register for Indian Citizens (NRIC), which is aimed at identifying illegal
immigrants.The government, which has in the past described NPR as the first step towards
a nationwide NRC, now maintains that there is no link between the two, and that an all-
India NRC is not immediately on the anvil.

(H.T.,13/01)

200 fighter jets will be acquired: Defence secretary

The government is in the process of acquiring around 200 aircraft to cope with the
depleting aerial inventories of the Indian Air Force, defence secretary Ajay Kumar said.
The contract for HAL-manufactured 83 LCA Tejas Mark 1 A advanced fighter jets are in
the final stages, he said. Apart from these, Expression of Interest (EOI) has been floated for
another 110 aircraft, based on which Request for Proposal (RFP) will be floated, Kumar
said.“Roughly (for) 200 aircraft, the acquisition is in process,” he said.“We are in the
process of finalising the contract for 83 Light Combat Aircraft (LCA) Mark 1 A, which are
advanced fighters to meet the urgent needs of India,” the defence secretary told reporters
on the sidelines of commissioning Indian Coast Guard vessels at an event in Kolkata.

(H.T.,13/01)

Panel on surrogacy bill to seek feedback

A parliamentary committee examining the Surrogacy (Regulation) Bill will this week
begin the process of seeking feedback from stakeholders on whether single parents should
be allowed to opt for having children through surrogates. According to people familiar with
the details, the committee will also examine whether the definition of close relatives in the
bill needs to be modified. The bill restricts surrogacy to close relatives only.The committee
is expected to take a call on the option of permitting a single parent to have children
through a surrogate. The permission will bring it in consonance with the adoption law that
allows a single parent to adopt.A relook at the provision that restricts surrogacy to close
relatives is also on the cards, the people said. Since the bill does not define who a close
relative is, there has been a demand from both medical practitioners as well couples
seeking surrogacy to elaborate on who can be a surrogate in a family.

(H.T.,14/01)
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Indian Navy with IOCL launches special fuel with reduced carbon footprints

Indian Navy has succeeded in bringing down its carbon footprint by revising the fuel
quality standards. The improvement is the result of a successful study which Navy
conducted with the Indian Oil Corporation Limited. The standards achieved, as claimed by
Navy, are better than those under the international regulations thus helping in supporting
country’s international logistics agreements as well.Talking of the outcome of the study
Indian Navy in its press release said, “As an outcome, a revised technical specification was
arrived at consisting of 22 test parameters including critical parameters cetane number,
flash point, sulphur content, sediment content, oxidation stability and Cold Filter Plugging
Point (CFPP).”The new specification will not only ensure a better quality fuel but also
result in a reduced carbon footprint, added Navy.

(HL.T.,14/01)

New ‘triangular’ Parliament to come up near the old one

The Prime Ministers’ Office (PMO) and residence and the Vice President’s House will
have to be shifted to make space for the proposed Central Vista redevelopment plan. The
plan also envisages a new triangular structure for the new Parliament, which will come up
beside the existing one. While these are part of the new plan proposed by the HCP Design
Planning and Management, headed by architect Dr Bimal Patel, it has been assured that no
heritage building, including the existing Parliament, will be demolished during
redevelopment.According to the plan, the PM’s residence will move from 7, Lok Kalyan
Marg to a plot closer to the Rashtrapati Bhavan. The PMO, too, will move from the Central
Secretariat to a place closer to the proposed new residence of the PM. The main purpose is
to reduce the distance between the PMO and PM’s residence and also make for efficient
VVIP security arrangement besides avoiding traffic bottlenecks.

(N.LE.,15/01)

Four astronauts selected for Gaganyaan to get 11-month training in Russia

The four astronauts shortlisted for the Gaganyaan project, India's first manned space mission,
will receive training in Russia for 11 months, Union Minister Jitendra Singh said.In a statement,
Singh, who is the Minister of State for Atomic Energy and Space, said their training in Russia
will start from the third week of January."After 11 months of training in Russia, the astronauts
will receive module-specific training in India. In that, they will be trained in crew and service
module designed by ISRO, learn to operate it, work around it and do simulations," the statement
read.The Rs 10,000-crore ambitious project is expected to be launched in 2022, the year of the
75th anniversary of India's Independence.

(N.LE.,15/01)
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Government may collect data on houses headed by trans persons

In a first, the government looks set to collect data on households headed by a transgender
person and members living in the family, home ministry officials said.Census officers will be
seeking specific information based on 31 questions from every household during the house
listing and housing census exercise scheduled from April 1 to September 30. “It is for the first
time that information on households headed by a transgender is being collected,” the officials
said.Information will be sought on building number, census house number, predominant
material of the floor, use of census house, condition of the census house, household number and
total number of persons normally residing in the household, according to a notification issued
by the Registrar General and Census Commissioner.

(H.T.,16/01)

Centre postpones deadline to notify digital media rules

The Union government has pushed its deadline to notify the Intermediary Guidelines
(Amendment) Rules, which will define liabilities for digital companies such as Facebook
and Google, according to an official who said the rules will now be disclosed around
January 27-28.In September last year, the Supreme Court directed the government to give a
deadline for the notification. In an affidavit filed in October, the ministry of electronics and
information technology said it will complete the notification by January 15. “The case
comes up for hearing on January 28; we will notify the Rules just around that time,” an
official told.However, several intermediaries have expressed their reservations due to the
Indian government’s insistence on traceability. WhatsApp, which has an estimated 400
million users in India, has said that the changes could interfere with users’ privacy.

(H.T.,16/01)

India’s first satellite of 2020 Gsat-30 successfully launched

In the first mission of the year for the Indian Space Research Organisation (ISRO), India’s
forty-first communication satellite — GSAT 30 - was launched by the European
commercial launcher Arianespace.The satellite will enhance television broadcasting,
satellite-based news gathering, and direct-to-home services.Confirming the successful
launch, Arianespace CEO Stéphane Israél tweeted, “A strong start to 2020 as #Ariane5
successfully deploys its two satellite passengers — EUTELSAT KONNECT and GSAT-30 —
into geostationary transfer orbit! I appreciate the trust from the two customers on this
mission: @Eutelsat_SA and @ISRO #VA251 #MissiontoSuccess.”

(H.T.,17/01)
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WHO approves India’s cost-effective TB test

A technology to diagnose tuberculosis (TB), and its multi-drug resistant variant, faster and
at a lower cost by Indian researchers has received approval from the World Health
Organisation (WHQO).The WHO”’s Global TB Programme has included TrueNat TB test, a
new molecular test that detects TB as well as resistance to the drug Rifampicin in about 90
minutes, in its rapid communication document on molecular investigative procedure in
laboratory medicine and pharmacology.Talking about its significance, director general
Indian Council of Medical Research (ICMR), and secretary Department of Health
Research, Dr Balram Bhargava, in a statement said that WHO endorsement of the
technology would enable low and middle-income countries to procure TrueNat for TB and
Rifampicin resistance, which will help in eliminating the disease in developing
countries.At 2.7 million new infections, India is home to almost a quarter of world’s TB
patients. The Indian government has set an ambitious target of eliminating the disease by
2025- five years before the global target.

(H.T.,17/01)

Non-BJP states object to methodology of NPR

A few states that are not ruled by the Bharatiya Janata Party (BJP) objected to some
aspects of the new National Population Register (NPR) at a meet convened by the Union
home ministry to discuss the house-listing phase of Census 2021 and NPR.While some
states have protested the NPR, West Bengal and Kerala have said they will not participate
in the exercise as it is a stepping stone to a nationwide National Register of Citizens
(NRC). The states have said that the combination of the proposed nationwide NRC and an
amended citizenship law is divisive in nature. The government has said the objective of
NPR is to create a comprehensive identity database of all usual residents.While the West
Bengal government said it was not participating in the conference of state chief secretaries
and other officials to discuss the modalities of NPR, Kerala joined the meet and said the
state has put on hold the exercise and it can be part of the process only after the concerns
of the state are addressed, an official said on condition of anonymity.Rajasthan chief
secretary DB Gupta said he and the representatives of a few other states raised objections
to a few questions to be asked by enumerators to people during the NPR exercise.The
Registrar General of India (RGI) has told states that the Centre is planning to allow “self-
enumeration” through an online procedure for the population enumeration phase — the
second phase of the census, the official said on condition of anonymity. “J&K has a
Municipal Corporation Act 2000 but no rules have been framed under the said Act despite
the lapse of so much time; this shows the lackadaisical approach on the part of the previous
regimes,”’he added.The Lt Governor assured the councillors that the government is
working on granting the warrant of precedence on the lines of BDCs to the councillors of
municipal corporations.The Lt Governor asked the JMC functionaries to develop an
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innovative revenue generation model for the corporation.

(H.T.,18/01)

Jammu and Kashmir L-G says protection of lands and jobs of locals will be
ensured

Jammu and Kashmir Lieutenant Governor Girish Chandra Murmu said protection of land
and jobs for the locals would be ensured keeping in view the interest of the Union
Territory.Interacting with the councillors of Jammu Municipal Corporation (JMC) here, he
also said the non-implementation of 73rd and 74th Constitutional Amendments was
hampering the complete empowerment of panchayati raj institutions (PRIs) and urban local
bodies (ULBs) in the UT.Replying to a query on domicile rights, the Lt Governor observed
that the protection of land and jobs for the locals of J&K would be ensured subject to
certain exceptions keeping in view the interest of the UT.He reiterated that the government
is resolute to implement the 73rd and 74th Constitutional Amendments that would provide
solutions to many problems and would serve as powerful tool for a true self-government.

(H.T.,18/01)

Government may put curbs on sale of liquor, cigarettes at duty-free shops

The government is considering a proposal of the commerce ministry to reduce the
permitted quantity of tax-free foreign liquor and cigarettes purchased from a duty-free shop
in line with the practice followed by countries such as the United States, China, South
Korea and Singapore, two officials with direct knowledge of the matter said, requesting
anonymity.The officials said the proposal was part of the larger exercise to curtail import
of non-essential goods into the country.“This measure is not for revenue considerations.
Both liquor and cigarettes are sin products and should be discouraged. There is no point
that India should be more liberal than countries such as the US, China and Singapore in
allowing greater duty-free access to sin goods,” the first official mentioned above said.

(H.T.,20/01)

Govt seeks to bring states on board for piped gas project

The government has roped in states to expedite projects worth about Rs 90,000 crore to
directly supply piped natural gas to about 40 million households, and it has nudged
Indraprastha Gas Ltd (IGL) to set up a Rs 250-crore gas equipment manufacturing unit to
halt the influx of Chinese meters, people familiar with the development said.For the first
time, the ministry of petroleum and natural gas will hold a conference of all stakeholders,
including state governments, this week to resolve the contentious issue of land rights, a
state subject, which is a major roadblock in creating underground pipeline infrastructure
for city gas distribution (CGD) projects, a person with knowledge of the matter said on
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condition of anonymity. The ministry has also prompted state-run promoters of IGL to
quickly set up a manufacturing facility under a joint venture with a global technical expert
to locally meet the demand of about 40 million meters in the next four-five years, he
added.

(H.T.,20/01)

50% jump in people held for illegally entering Bangladesh

The number of people caught while trying to cross over to Bangladesh from India
increased by over 50% with a total of 2,971 people arrested by the Border Security Force
(BSF) in 2018 as compared to 1,800 in 2017, according to latest data from the National
Crime Records Bureau (NCRB). A large number of those who were caught trying to
illegally emigrate were women and children.The NCRB “Crime in India 2018 report says
that out of the 2,971 people arrested in 2018 while making an “outward movement” to
Bangladesh, 1,532 were men, 749 women and 690 children. This corresponding numbers
was 1,477, 268 and 55 in 2017.0n the other hand, “inward movement” from Bangladesh
came down marginally to 1,118 in 2018 in comparison to 1,180 in 2017. The NCRB data
does not explain the motives of those arrested by BSF, which manages the international
borders in West Bengal, Assam, Tripura, Mizoram and Assam.

(H.T.,20/01)

ISRO successfully completes three orbit-raising manoeuvres of GSAT-30

The ISRO said it has successfully completed the three orbit-raising manoeuvres of
communication satellite GSAT-30, which was launched on January 17 onboard Ariane 5
rocket from French Guiana.The space agency said the cumulative duration of operation of
the propulsion system for these manoeuvres was two hours and 29 minutes.Due to these
manoeuvres, the ISRO succeeded in placing the satellite in an orbit close to its operational
orbit."The satellite solar panels and antennas have been deployed and the satellite is placed
in an orbit with a perigee (nearest point from Earth) of 35,826 km and an apogee (farthest
point from Earth) of 35,913 km with an inclination of 0.11 degree, which is very close to
its operational orbit,” ISRO said in a statement.GSAT-30 will provide DTH television
services, connectivity to VSATs for ATM, stock-exchange, television uplinking and
teleport services, Digital Satellite News Gathering (DSNG) and e-governance applications.

(N.LE.,21/01)

First Su-30 MKI squadron inducted in south India

The Indian Air Force commissioned a squadron of Sukhoi-30 MKI at the Air Force Station
here, the first such base in south India for the high profile fighter jets, seen as a
gamechanger in guarding the strategically important Indian Ocean Region (IOR).The
“Tigersharks’ squadron of Sukhoi 30 MKI jets integrated with the BrahMos cruise missiles
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was inducted by Chief of Defence Staff Bipin Rawat in the presence of top officials
including Air Chief Marshal Rakesh Kumar Singh Bhadauria. The Su-30 MKI is a state-of-
the-art all weather fighter aircraft capable of undertaking varied air defence, ground attack
and maritime missions. A defence release said with the operationalisation of the 222
Squadron, the air defence capablilites of the IAF, particularly in the Southern Air
Command area will be strengthened. “This would also provide protection to our island
territories and sea lines of communication in the Indian Ocean Region. The IOR is
increasingly gaining importance and the presence of a fighter squadron will provide
security cover to all our strategic and vital assets in the region.”

(P.,21/01)

Examine powers of Speakers, SC asks Parliament

The wisdom of the legislature in entrusting Speakers (of the state assembly or parliament)
with the responsibility of ruling on the disqualification of lawmakers who defect (shift
parties) needs to be revisited, the Supreme Court ruled on Tuesday in a case on defection
of a Congress MLA from Manipur. Interestingly, the judgment comes at a time when a
discussion is already underway among presiding officers of legislatures on how to secure
the legislative Speaker’s “dignity” in the matters related to the defection of lawmakers.
Many presiding officers have expressed the view that their role vis-a-vis the tenth schedule
should be limited and other mechanisms must be evolved to decide cases of defection. The
tenth schedule deals with the anti-defection law. A top functionary of the Lok Sabha said
on condition of anonymity that a panel has already been constituted by Lok Sabha Speaker
Om Birla on the issue and that many assembly Speakers have voluntarily sought a
reduction of their power as far as the tenth schedule is concerned.

(HL.T.,22/01)

Qualcomm phones to use Isro satellite signals for navigation

New smartphones in India running on Qualcomm chipsets unveiled will be able to use
signals from Isro’s satellites for navigation. The three new chipsets — Snapdragon 720G,
662, and 460 — will be the first to support the Indian NavIC, the agency said.NavIC (or
Navigation with Indian Constellation) is a seven-satellite regional navigation system
developed by the Isro (Indian Space Research Organisation) that will provide positioning
services over India and countries up to 1,500km around it.These chipsets were developed
by Qualcomm, the US-based multinational company, in consultation with the space
agency.

(N.LE.,22/01)
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ISRO to send lady robot ‘Vyomamitra’ in unmanned Gaganyaan spacecraft
ahead of human spaceflight

Even before orbiting astronauts on India’s first manned mission to the space in December
2021, the Indian Space Research Organisation will send ‘Vyomamitra’, a ‘lady robot’, in
unmanned Gaganyaan spacecraft.The robot was the centre of attraction at the inaugural
session of the “Human Spaceflight and Exploration - Present Challenges and Future
Trends”. Vyomamitra, a combination of two Sanskrit words Vyoma (Space) and Mitra
(Friend), took everyone by surprise when she introduced herself to the audience gathered
there.Explaining about the role in the mission, she said, “I can monitor though module
parameters, alert you and perform life support operations. I can perform activities like
switch panel operations...” The robot said she can also be a companion and converse with
the astronauts, recognise them and can also respond to their queries.

(H.T.,23/01)

Centre designates Daman as headquarters of merged UTs

The Centre designated Daman as the headquarters of the merged Union Territories of
Daman & Diu, and Dadra & Nagar Haveli.The Central government also approved
amendments/extension/repeal in legislations and regulations dealing with the Goods and
Services Tax (GST), Value Added Tax (VAT) and state excise in a meeting of the Union
Cabinet chaired by Prime Minister Narendra Modi, information and broadcasting minister
Prakash Javadekar said.These amendments will lead to ‘minimum government, maximum
governance’ by way of having common taxation authorities, better delivery of services to
citizens by reducing duplication of work and improving administrative efficiency, it
said.These will help in bringing more uniformity in laws relating to GST, VAT and state
excise and will also help avoid any legal complications in the levy and collection of these
taxes and recovery of arrears, it said.

(H.T.,23/01)

Coming soon: India’s first war memorial for animals

A war memorial that is being planned in Meerut is set to feature a heroine who lost her life
in a counter-insurgency operation in Kashmir in 2016. It is also likely to feature some
others who acquitted themselves creditably in the Kargil war India fought with Pakistan in
1999.What makes the memorial unique is that it is devoted to service animals, mostly
dogs, but also horses and mules. It will be the country’s first animal war memorial and
recognise heroics on the battlefield, devotion to duty and outstanding contribution to
military service alongside soldiers, three senior officers said, asking not to be named.The
memorial will come up at the Remount and Veterinary Corps (RVC) Centre and College in
Meerut where the army breeds, rears, and trains dogs, mules and horses.

(HL.T.,23/01)
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India provides 30,000 doses of vaccine to Maldives after measles outbreak

India handed over 30,000 doses of measles and rubella vaccine to the Maldives to contain a
measles outbreak in the Indian Ocean archipelago, where four people tested positive for the
disease in the past one week.Though measles has been eliminated in the Maldives, the
government in Male suspected an outbreak after the detection of the case and made an
emergency request for vaccine to India. The vaccines were supplied within three days of
the request being made, the external affairs ministry said.People familiar with
developments said Denmark had responded to a request from the Maldives by saying the
vaccines could be supplied within a month’s time. The Unicef informed the Maldives
supplies would take four weeks, the people said. The Maldives government then
approached the Indian embassy for help on January 20.

(H.T.,24/01)

This year, Republic Day ceremony to start from War Memorial, not India Gate

Changing a decades-old tradition, the 71st Republic Day ceremony this Sunday will not
begin from India Gate, where the Prime Minister commemorates soldiers who have died in
combat for India. Instead, at 9.33 am, Prime Minister Narendra Modi will lay a wreath at
the National War Memorial, which was opened on February 25, 2019.Chief of Defence
Staff (CDS) General Bipin Rawat, Army chief General M M Naravane, Navy chief
Admiral Karambir Singh and Air Force chief Air Marshal R K S Bhadauria will stand
behind Modi when he pays homage to the dead soldiers.The eternal flame that is lit under
India Gate is also lit at the National War Memorial, which mentions names of all Indian
soldiers who have died defending the country since Independence.

(L.E.,24/01)

Scientists set up India’s first solar-powered Biorock to conserve endangered
corals

Marine scientists from the Zoological Survey of India (ZSI) have installed the country’s first
solar-powered Biorock in the Gulf of Kutch off the Gujarat coast to regenerate endangered
corals.Biorocks are steel structures that installed on the seabed and are connected to a power
source, such as solar panels, which stay afloat on the sea surface. Very low doses of
electricity — less than 12 volts — are passed through the steel structure via cables.“This
triggers a chemical reaction in the seawater, similar to that of electrolysis. Minerals, mostly
calcium carbonate (limestone), get deposited on the steel structure,” Chowdula
Satyanarayana, a ZSI coral scientist who is leading the project, said.“This helps corals to
regenerate and grow on the steel structures that could be of any shape from a simple arch to a
statue or a motorcycle,” he said.Coral reefs are like underwater gardens and one of the most
diverse ecosystems on earth providing food and shelter to millions of species.

(H.T.,25/01)
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Govt looks to break into encrypted messages

The Information Technology Intermediaries Guidelines (Amendment) Rules, 2018, the
new set of rules on regulation of social media which the government is to submit to the
Supreme Court later this month, will push for “traceability” of content which in effect
means breaking end-to-end encryption, even of messaging intermediaries.This will make it
difficult for large social media intermediaries, mostly international business conglomerates,
to give in without a battle.The issue of messaging apps being required to break end-to-end
encryption has been a sticky point between governments and messaging apps like
Facebook-owned WhatsApp, especially after revelations last year on the use of spy
software being used by governments to break into phones and conduct surveillance into
private conversations of activists, journalists and lawyers, including in India.

(L.E.,25/01)

India sets up 24x7 helpline for coronavirus as toll shoots up in China

The government has set up a round-the-clock helpline to attend to queries about the novel
coronavirus (nCoV) as number of fatalities and infected people rose across the world.“If
you seek any help, you may call to know details about District and State surveillance
officers and in case any clinical query connect with Integrated Disease Surveillance
Programme (IDSP) Officer,” the Union ministry of health said in a tweet.Anyone seeking
information can call on the number 011-23978046.The call centre will direct suspected
cases to experts in their area and will also monitor details of passengers provided by the
ministry of external affairs.The ministry also issued an appeal to those who have travelled
to China since January 1, 2020, to “come forward for self-reporting to the call centre, the
nearest health facility” if they experience any symptoms such as fever, cough, respiratory
distress, etc and also inform their treating doctor.

(H.T.,26/01)

Centre asks states to plug loopholes in criminal justice system

The Union Home Ministry has directed police heads of the states and union territories to put an
end to the abuse of the criminal justice system with respect to the testimonies of 'panchas'
(witnesses) in recording a 'panchnama’ (testimony document).In its directive, the ministry has
said: "Police officers using the same set of witnesses in 'panchnamas’, even after transfer
elsewhere, should be identified."t further said that the police heads should ensure that "no
person becomes witness in '‘panchnamas' more than once. This may be ensured by recording the
Aadhar number of the witnesses. This should ensure genuine witnesses and remove loopholes in
the system."Under the provisions governing the system, witnesses should be respectable and
unbiased members of a particular locality.

(H.T.,26/01)
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Govt signs Bodo peace accord, ends decades-old armed movement for
separate state

The Union government signed a peace accord with all four factions of the National
Democratic Front of Bodoland (NDFB) and two other influential regional outfits in an
agreement aimed at ushering in political and economic stability in the Bodo-dominated
regions of Assam by bringing an end to a decades-old armed movement for a separate
state.The All Bodo Students’ Union (ABSU), which was once part of the movement for a
separate Bodoloand, and the United Bodo People’s Organisation (UBPO) were among the
signatories of the accord, which did not accede to the demand for a new state but pledged
more powers for the Bodo-dominated regions in the North-east state.The peace accord
successfully brings together leading stakeholders under one framework, and those who
were previously associated with armed resistance groups will now be entering the
mainstream and contributing to the nation’s progress, Prime Minister Narendra Modi
tweeted soon after the deal was inked.

(H.T.,28/01)
Poonch project to explore Indus Valley links

The limits of the Indus Valley civilisation could stretch to Poonch in Jammu and Kashmir,
if a new excavation project of the Centre yields such findings. The union ministry of
culture has approved an excavation project of the Archaeological Survey of India (ASI) to
explore archaeological possibilities in the region. The Poonch excavation, and another in
Masol in Chandigarh’s Mohali district, are two projects which were given additional
permission for excavation and exploration for the 2019-20 field season by the ASI’s apex
advisory body, the Central Advisory Board of Archaeology (CABA). A list of nine projects
were permitted in the first list released in October last year. Poonch lies more than 100
kilometres north of Manda, and is at the tip of the Line of Control between India and
Pakistan. Historically, the Indus valley civilisation, which existed along the banks of the
Indus river between 3300 BC to 1300 BC, spanned Afghanistan, Pakistan and India.

(H.T.,28/01)

Indian environmental economist Pavan Sukhdev wins Tyler Prize for 'green
economy' work

Renowned Indian environmental economist and UN Environment Programme (UNEP)
Goodwill Ambassador Pavan Sukhdev has won the 2020 Tyler Prize, regarded as the
"Nobel Prize for the Environment" for his groundbreaking '"green economy"
work.Sukhdev, 59, who will receive the award alongside conservation biologist Gretchen
Daily, has been acknowledged for his work on bringing the economic consequences of
environmental degradation and loss to the attention of corporate and political decision-
makers.The duo will receive the award at a private ceremony on May 1 here in the
presence of Tyler Prize Executive Committee and distinguished members of the
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international environmental community.Sukhdev was the Special Adviser and Head of
UNEP's Green Economy Initiative, a major project launched by former UN Secretary-
General Ban Ki-moon, to demonstrate that greening of economies is not a burden on
growth but rather a new engine for growing wealth, increasing decent employment and
reducing persistent poverty.

(N.LE.,29/01)

Operation Vanilla: India sends Naval ship to provide aid to disaster-hit Madagascar

Indian Navy launched Operation Vanilla in a bid to support the people of island nation
Madagascar in the face of a natural disaster.Indian Navy said, 'As the first respondent,
Indian Navy Ship Airavat, which was en-route to Seychelles has been diverted to
Madagascar for rendering assistance."The ship is carrying victualing, clothing and stores
along with medicines. The ship is scheduled to reach Madagascar by 30 January 2020. As
per the Navy 'The ship will be able to provide clothing, emergency food, medical
assistance, diving and communication assistance and undertake transportation and
evacuation of personnel using its four large and two medium-sized boats.'INS Airavat is an
amphibious assault ship and its missions also include humanitarian assistance and disaster
relief (HADR).

(N.LE.,29/01)

Abortions to be allowed at 24 weeks, cabinet okays changes to law

The Union Cabinet raised the upper limit for allowing abortion from the present 20 weeks
to 24 weeks and will be introducing a bill in Parliament for the same.The Cabinet approved
the Medical Termination of Pregnancy (Amendment) Bill, 2020 to amend the Medical
Termination of Pregnancy Act, 1971. Union Minister Prakash Javadekar, addressing the
media after the Cabinet meeting, said the upper limit for permitting abortions has been
extended to ensure safe termination of pregnancies and also give women reproductive
rights over their bodies.The extension to 24 weeks will also help victims of rape, girls with
disabilities as well as minors, who may not realise they are pregnant until later, he said. “In
a progressive reform and giving reproductive rights to women the limit of 20 weeks of
medical termination of pregnancy has been increased to 24 weeks. This is important
because in the first 5 months there are cases where the girl concerned doesn’t realise and
has to go to court. This was discussed with various stakeholders.

(H.T.,30/01)

Railways to adopt airlines’ idea of banning unruly passengers

Taking the idea of banning passengers for their unruly behaviour onboard a flight from the
airlines, the Indian Railways is also mulling to ban such passengers who pose a threat to
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fellow travellers, railway ministry officials said. A senior railway ministry official in the
know of the development told IANS, "Looking at the growing trend of passengers going
unruly during flight and risking the lives of other passengers, the railways is also mulling
to ban such passengers for a few months."He said the passengers, who have been barred to
travel on airlines following the ban, will also be on the no travel list of Indian Railways.He
said the railways will take the list from the airlines and then put it on their system, so that
those banned can't book tickets for a few months.He further said that the railways is
planning ban such passengers for six months.

(N.LE.,30/01)

Bengaluru has world’s worst traffic, Delhi 8th on global index

Bengaluru has the most congested roads among 416 major cities across 57 countries,
according to an analysis of road traffic data, which also puts three other Indian cities —
Mumbai, Pune and New Delhi — among the 10 cities where the problem is most severe.
The TomTom Traffic Index, released by Netherlands-headquartered satellite navigation
equipment-maker TomTom, said the traffic situation in 57% of the cities it covered
worsened — while it improved only in about 15% of the cities.“Globally, there’s a long
road to travel until congestion levels are brought under control,” said Werner van
Huyssteen, general manager, TomTom India.

(H.T.,30/01)

Health ministry confirms India’s first case of coronavirus in Kerala

India reported its first case of novel coronavirus infection, with the Union health ministry
confirming that a student who came back from to Kerala from China’s Wuhan tested
positive for the infection.“One positive case of novel coronavirus patient, of a student
studying in Wuhan University, has been reported in Kerala. The patient has tested positive
for novel coronavirus and is in isolation in the hospital,” the health ministry said. The
female student is stable and is being closely monitored, Kerala health officials said. State
health minister KK Shailaja has called an emergency meeting at 3 pm.Health officials said
that isolation wards ready in all hospitals and medical college in the state. The state is on
high alert after detection of first case in the country.In all, 806 people are under observation
in Kerala.Meanwhile, three patients, who were admitted to Delhi’s Ram Manohar Lohia
(RML) Hospital, were discharged after being tested negative of coronavirus. Since
Monday, these three men were kept under tight health monitoring and isolation for the
medical treatment after they complained of respiratory illnesses.

(H.T.,31/01)
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Jammu & Kashmir: Paharis to get 4% quota in jobs, admission in professional
institutions

The Jammu and Kashmir Administration approved amendments to Jammu and Kashmir
Reservation Rules, 2005, in a decision aimed at rationalising the policy and giving
representation to 9.6 lakh Pahari-speaking people in the Union Territory.An official
statement said the decision was taken at a meeting of the Administrative Council chaired
by Lieutenant Governor G C Murmu. After reorganisation of Jammu and Kashmir into two
Union Territories and the enactment of Jammu and Kashmir Reservation (Amendment)
Act, it had become imperative to rationalise the existing reservation percentage available to
different categories so as to include Pahari-speaking people into the category of socially
and educationally backward classes. As per the existing rules, there is 8 per cent
reservation in direct recruitment for Scheduled Castes, 10 per cent for Scheduled Tribes,
two per cent for weaker and underprivileged classes, three per cent for residents of areas
adjoining Line of Actual Control/ International Border, 20 per cent for residents of
backward areas, besides horizontal reservation of 6 per cent for ex-servicemen and 3 per
cent for persons with disabilities.

(L.E.,31/01)
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ANDHRA PRADESH

Andhra Pradesh Assembly passes bill to establish three capitals

The Andhra Pradesh Legislative Assembly passed the AP Decentralisation and Inclusive
Development of All Regions Bill, 2020 that intended to give shape to state government’s plan
of having three capitals-executive capital in Visakhapatnam, legislative in Amaravati and
judicial in Kurnool. This was protested by hundreds of farmers and women in Amaravati region
who defied prohibitory orders and broke security cordon to reach the state legislature complex.
Caught off-guard, the police resorted to lathicharge to quell the crowd.Even as the high drama
was witnessed on the rear side of the complex, Leader of Opposition N Chandrababu Naidu led
his TDP legislators on a foot march a few metres from the main entrance gate into the assembly.
However, the TDP could not organise a siege of the assembly due to deployment of a strong
posse of police force.

(H.T.,21/01)

Andhra adopts resolution to scrap legislative council

The Andhra Pradesh assembly adopted a statutory resolution for abolishing its Upper
House or the legislative council after a six-hour-long discussion.Finance minister Buggana
Rajendranath moved the resolution on behalf of chief minister Y S Jagan Mohan Reddy. It
was adopted with 132 members of the ruling YSR Congress Party (YSRCP) in the 175-
member assembly voting for it. A lone member of Jana Sena Party, Rapaka Vara Prasad,
defied the party whip to support the ruling party. As many as 18 members of the YSRC
were absent at the time of voting. The opposition Telugu Desam Party (TDP) abstained
from the discussion and voting on the abolition.A two-thirds majority was required for the
adoption of the resolution as per the rules.

(H.T.,28/01)

ASSAM

Assam announces land ownership deeds to over 40K indigenous people

The Assam government announced that it will provide land ‘pattas’ (ownership deeds) to
more than 40,000 landless indigenous people of the state.The decision was taken after
chief minister Sarbananda Sonowal held a review meeting with the revenue and disaster
management departments, people familiar with the development said. During the meeting,
the CM directed the revenue department officials to take appropriate steps so that the target
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of giving land deeds to over 1 lakh people in 2020 could be achieved.A statement issued by
the CM’s office said it was decided to provide ‘satras’ (Vaishnavite monasteries) and
‘devalayas’ (temples) a sum of Rs2 lakh each annually, in addition to the regular annuity
they are given by the state government.

(H.T.,03/01)

Assam-specific CAA Rules sought

Amid protests in Assam over the Citizenship Amendment Act, Chief Minister Sharbananda
Sonowal and Finance Finance Minister Himantha Biswa Sarma met with Union Home
Minister, asking for special additions to the rules being framed for the Act. According to
Government sources the two Assam Politicians said the rules for CAA should have a
clearly delineated provision for furnishing of documents for proof that applicants have
been presnt in India since before the cut off date of December 31, 2014 as the National
Register of Citizens exercise that had been undertaken in the state had the cut off date of
1971. The state has been on the boil since the passage of the CAA,with protesters stating
that it reversed all the gains of the Assam Accord of 1985 and the NRC exercise that was
conducted under the supervision of Supreme Court.

(H.,11/01)

MHA gives panel 1 more month to finalise report on indigenous Assamese

A high-level committee, set up by the home ministry to suggest ways for providing
constitutional safeguards to the indigenous people of Assam, has been given one-month
extension to submit its report, said senior MHA officials. According to the terms and
conditions, “the committee will assess the appropriate level of reservation of seats in the
Assam Legislative Assembly and local bodies for the Assamese people.” Assam has been
witnessing continuous protests against the Citizenship (Amendment) Act 2019, which
gives citizenship to religious persecuted minorities from nearby countries such as
Pakistan , Bangladesh and Afghanistan, but omits Muslims. There has been a growing
concern among the indigenous people of Assam that the newly enacted legislation will
damage their culture and economy.

(H.T.,16/01)

World Bank, Centre sign USD 88 million loan agreement for Assam inland
water transport project

The central government, Assam government and the World Bank signed a loan agreement of
USD 88 million to help modernise Assam's passenger ferry sector that runs on its rivers
including the Brahmaputra.A Finance Ministry release said a majority of Assam's more than
361 ferry routes cross the Brahmaputra or serve its islands, providing a crucial means of
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transport to thousands of commuters in both the urban and rural areas of the Brahmaputra
Valley.The Assam Inland Water Transport Project (AIWTP) will help Assam improve the
passenger ferry infrastructure and its services and strengthen the capacity of institutions
running the inland water transport, the release said.

(N.LE.,17/01)
Assam gets new political party 'Asom Gana Mancha'

Assam has a new political party called “Asom Gana Mancha” (AGM) amidst talks by All
Assam Students’ Union (AASU) that it is working with cross-sections of the society to form a
“political alternative”.Simanta Kumar Dutta, a leader of the AGM, said the party would work
towards safeguarding the rights of indigenous people.“The Asom Gana Mancha will contest in
all 126 seats in the 2021 Assam elections. Its aim is to ensure the protection of the rights and
interests of all indigenous people,” he told journalists.The party has been floated amidst the
widespread protests in the state against the controversial Citizenship (Amendment) Act (CAA)
which will grant Indian citizenship to non-Muslim immigrants from Bangladesh, Pakistan and
Afghanistan who came to the state till December 31, 2014.

(N.LE.,24/01)

CHANDIGARH

Now, pay up 5K for wasting water in UT

Get ready to shell out 5,000 for water wastage in both residential and commercial properties in
Chandigarh. Earlier, the MC used to impose a fine of 2,000 for the offence. The hike in fine
got the nod during the municipal corporation’s General House meeting. “The fine has been
increased to create a deterrent against water misuse,” said MC commissioner KK Yadav. On
what kind of violations it covers, MC chief engineer Shailender Singh said that any kind of
overflow from water tanks installed in buildings will attract the challan. He said overflow often
occurs due to damaged ballcock in tanks, and it is the responsibility of the owner to ensure that
there is no such wastage. Violations include overflowing tanks in buildings,leakages in pipes
connected to main line. Other restrictions, such as ban on washing vehicles or watering lawns,
imposed in summers.

(H.T.,01/01)
Cow cess to come into effect from April 1 in Chandigarh

UT administrator VP Badnore approved the final notification for the imposition of cow cess,
which will be notified on January 30. The cess imposed on liquor has also been made
uniform on all types of liquor. It was earlier different for countrymade liquor and Indian-
made foreign liquor (IMFL). The cow cess will come into effect from April 1. The cess is
being notified under the Punjab Prohibition of Cow Slaughter Act, 1955, that has no
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provision of seeking public objection.Badnore had given his nod for the same earlier this
month, paving way for the MC to levy the cow cess that general House had approved in July
2018.The MC has imposed cow cess on the sale of vehicles, liquor and electricity
consumption.X500 will be charged as cow cess on the purchase of a four-wheeler and X200
on buying a two-wheeler. It will be collected by the registration and licensing authority
(RLA). Cess of 2 paisa per unit of power consumption will be collected by the UT electricity
department.

(H.T.,30/01)
CHATTISGARH

Chattisgarh govt switches to ration cards from Ayushman cards for free
health benefits

Availing free health benefits in Chhattisgarh will be now a shade easier for all ration card
holder families under Dr Khubchand Baghel Swasthya Sahayata Yojna. Now, a person will
just have to present an identity proof along issued by the government along with ration card.
This move by the government — expected to help about 65 lakh families in the state —
brings to an end the existing practice of mandatory smart cards and other cards issued for
health benefits. The new provision has come into force from January 17 this year in all the
contracted hospitals. The health minister has said that by taking this step, the government has
decided to widen the pool of health beneficiaries and included those who do not have
Ayushman card. “The reach of Ayushman cards and other smart cards was less in the state, so
we decided to use Ration cards instead. It has been made mandatory to bring any one
government identification card along with the ration card. About 65 lakh families of the state
will benefit from this scheme as opposed to 45 lakhs previously,” health minister TS
Singhdeo told.

(H.T.,20/01)

Chhattisgarh cancels pension scheme for MISA prisoners

The Congress government in Chhattisgarh has cancelled the monthly pension scheme for
those jailed under the Maintenance of Internal Security Act (MISA) during the Emergency
period from 1975 to 1977.An order issued by the general administration department
(GAD) said that the pension started on August 5, 2008, by the then Bharatiya Janata Party
(BJP) government has been cancelled.Records show there are about 300 people who were
getting benefits from this pension scheme across Chhattisgarh. The scheme entitled people
who were jailed for more than six months a pension of Rs 25,000 every month and those
behind bars for less than six months got Rs. 15,000.Congress claimed that MISA
pensioners were not freedom fighters.

(H.T.,25/01)
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DELHI
Low-cost electric carts for Walled city

For easy commuting in the Walled city area, Shahjahanabad Redevelopment Corporation
(SRDC), the nodal agency executing the Chandni Chowk beautification and
pedestrianisation project, has resolved to explore possibilities to ply ‘less-costly’ public
transportation like battery-operated carts.Senior officials, who attended the SRDC board
meeting said that members decided that given the crammed roads and congestion in the
area, a more ‘viable’ option should be looked for. “The mode to be introduced should not
be ‘cash-intensive’. The minister urged the officials concerned to check feasibility of
slowing moving electric vehicle or electric-cart,” said an official. The government had
earlier pondered to introduce conventional trams and electric trams in the Walled City but
shelved the both ideas citing high infrastructure cost.

(H.T.,01/01)

Govt to give 15,000 tablets to students

Encouraging young students to use technology constructively, Delhi Deputy Chief Minister
Manish Sisodia distributed electronic tablets to students in Delhi Government schools.
Over 15,000 students, including those in Classes XI and XII of Rajkiya Pratibha Vikas
Vidyalaya (RPVVs) and School of Excellence (SoEs), and those who secured 80 per cent
or more marks in CBSE Class X Board examination of 2019 will receive the branded
electronic tablets, each costing Rs 11,500.Distributing the tablets among students at School
of Excellence in Kalkaji area, Sisodia said, “Technology is a tool. Take the example of a
ladder. You can either climb up the ladder or come down using it. Similarly, you can
achieve excellence, by using technology through this tablet or completely waste your
time.”Schools have been asked to collect the electronic tablets from the Department of
Education’s IT Cell and hand them over to the students.

(P.,04/01)
GOA

Central team starts probe into big cat deaths in Goa

A two-member team set up by the Union Environment Ministry has started probing into the
deaths of a tigress and three cubs in Goa’s Mhadei Wildlife Sanctuary spread over a 208-
sq-km area.The Central Ministry has taken exception to various reports that the striped cats
were victim of the State Government’s failure to act on the repeated complaints by the
locals about tigers’ killing their livestock in the region.Rajendra Garawad of the NTCA and
Mumbai-based Deputy Director of the Wildlife Crime Control Bureau (WCCB) are likely

January 2020 News Digest 49




News From other States

to submit their report by January 14, 2020. “The State Government should have taken
adequate steps to protect the tigers and prevent backlash by the locals who might have
killed the big cats in anger. However, only after we get the report from our team we will
know about what led to their deaths,” said a senior Ministry official.

(P.,12/01)

Goa approaches Supreme Court hoping to monetize iron ore dumps

Goa Chief Minister Pramod Sawant announced that the state government has approached
the Supreme Court seeking permission to start dump mining, as the state continues to
grapple with the shutdown that has hit its economy. Mining dumps, are mountains of
topsoil and other rejects that have been dumped across various locations in Goa as miners
dug deeper for higher grade ore in the open cast mining pits. However, with the spike in
the price of iron ore, mining dumps too have earned value and can be sold off to be mixed
with higher grade ore in the international market. Since these dumps do not fall in the
category of ‘mines,’ the state is hopeful that they will be allowed to monetize them.
However, since the legal position is yet unclear, the State has decided to approach the
Supreme Court. The Goa government has already filed a review petition in the top court in
the hope that it will change its mind after it cancelled 88 mining lease renewals in February
2017 and directed that fresh leases be granted.

(H.T.,14/01)

Mining in Goa : SC allows transport of iron ore mined before deadline

The Supreme Court allowed mining companies to transport iron ore mined in Goa before
March 15, 2018, which may be lying at jetties, stockyards or pitheads, provided royalty is
paid to the state. Deciding appeals challenging an order of Bombay High Court, a bench
of Chief Justice of India S A Bobde and Justices B R Gavai and Surya Kant said that on
two earlier occassions, another bench had allowed transport of the mineral already lying at
the jetties. “We do not find that there is any rationale in differentiating between the iron
ore which is either at the jetties or at the stockyards or pitheads, if the same is mined prior
to the date of the prohibition i.e. 15.03.2018. There is no doubt that the ownership of the
ore is that of the party that has raised the ore. The ore which has been permitted to be
transported is on condition of payment of royalty. We see no reason why the owners
should not be allowed to transport their own ore,” the court ruled and gave the companies
six months to move their stock.

(LE.,31/01)
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HARYANA

783 Haryana panchayats pass resolution for closure of liquor vends

As many as 783 panchayats in Haryana have passed resolution seeking closure of liquor
vends in their villages as soon as the new excise policy comes into effect from April 1. A
bill to amend Section 31 (1) of the Haryana Panchayati Raj Act was passed by the Vidhan
Sabha on November 26 providing that liquor sale will be prohibited in a village if 10%
members of a gram sabha pass a resolution to this effect. “The idea was to empower
people, particularly women. Otherwise, the law provided for a resolution by the gram
panchayat,” said an excise official.The law provided for the rejection of such resolutions
by the excise and taxation commissioner (ETC). Section 31 (3) of the Haryana Panchayati
Raj Act provided that liquor ban resolutions will not be binding upon the ETC if illicit
distillation or alcohol smuggling was being carried out or connived in within two years
preceding the date of the resolutions.

(H.T.,15/01)

Haryana Assembly ratifies SC, ST Bill, pays tributes to leaders

The Haryana Assembly ratified a bill to extend reservation to Scheduled Caste and Scheduled
Tribe communities in Lok Sabha and state assemblies for another 10 years.In a special session
of the state Assembly, Chief Minister Manohar Lal Khattar moved an official resolution in the
House to ratify the Constitution (126th Amendment) Bill 2019 extending reservation for
Scheduled Caste and Scheduled Tribe communities in Lok Sabha and state assemblies by
another 10 years.The House unanimously passed the resolution. The Assembly session had been
specially convened to ratify the bill passed by the parliament recently. It was adjourned soon
after the Bill was passed.The provision giving reservation to SC and ST communities for the
past 70 years in Lok Sabha and state assemblies was due to expire on January 25, 2020. The
Parliament recently passed a constitution amendment bill in this regard and it has to be ratified
by at least 50 per cent of the assemblies before it becomes a law.

(N.LE.,21/01)

HIMACHAL PRADESH

Intense cold wave sweeps Himachal

An intense cold wave swept across Himachal Pradesh, a day after the hill state witnessed
heavy snowfall. While the Shimla meteorological centre has predicted more rain and snow
till January 8, an orange warning has been issued for Monday. “Heavy rainfall and
snowfall is likely to take place in Kullu, Lahaul-Spiti, Chamba, Shimla, Kangra and
Kinnaur on January 6 and 7,” said Manmohan Singh, director of the Shimla meteorological
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centre. He said the weather will remain dry after January 9 and the minimum temperatures
will dip further. A yellow warning has been issued for January 7 and 8. The weatherman
also predicted thunderstorms accompanied with hail in isolated places in the lower and
middle hills of the state.

(H.T.,06/01)

Himachal Pradesh CM launches MyGov portal, CM app

Himachal Chief Minister Jai Ram Thakur launched Himachal MyGov portal here which is
expected to strengthen public participation in Governance process.MyGov is a platform to
build a partnership between Citizens and Government with the help of technology for
growth and development of India. This platform aims to enhance citizen-partnership with
the State Government and vice versa.The Chief Minister also launched CM App on the
occasion.Thakur said MyGov Himachal will help people of the State to communicate their
views, suggestions, feedback as well discontentment if any.He said that the State
Government will give due consideration to constructive criticism and synergizing all
contributions for betterment of the State and Country as well. The CM said that MyGov
Himachal Portal and Chief Minister App would bring Administration closer to people and
ensure two way communications between the Government and the People. He said that
Himachal Pradesh with the launch of this app has become 11th State to have this facility.

(P.,07/01)

JAMMU & KASHMIR
Jammu and Kashmir drops ‘Sher-e-Kashmir’ from name of police medals

The Jammu and Kashmir administration announced a change in nomenclature of police
medal for gallantry and police medal for meritorious service, removing the word ‘Sher-e-
Kashmir’, a reference to former chief minister and National Conference founder Sheikh
Mohammad Abdullah. “It is hereby ordered that the words ‘Sher-i-Kashmir Police Medal
for Gallantry and Sher-i-Kashmir police medal for meritorious service’ wherever appearing
in the government order No.332(P) of 2001 dated 01.08.2001, as amended from time to
time, shall henceforth be read as ‘Jammu and Kashmir police medal for gallantry and
Jammu and Kashmir police medal for meritorious service,” Principal Secretary, home
department, Shaleen Kabra said in an order.

(H.T.,26/01)
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JHARKHAND

Jharkhand cabinet expanded, 7 take oath as ministers

The much-awaited expansion of the Hemant Soren cabinet took place, with Governor
Draupadi Murmu administering oath to seven ministers — five from JMM and two from
Congress — taking the total strength in the state government to 10.Besides the chief
minister, the state could have 11 ministers. Hence, one berth is still vacant in the
cabinet.The coalition government, led by chief minister Hemant Soren, took oath on
December 29 last year. Two legislators from Congress — Alamgir Alam and Rameshwar
Oraon — and RJD’s Satyanand Bhokta were also sworn-in along with Soren.Socially,
besides the chief minister, three ministers are tribals, two are Muslims, two each belong to
the Other Backward Classes and general category, while one minister belongs to Scheduled
Castes. Manjhi is the sole woman minister.

(H.T.,29/01)

KARNATAKA
ISRO sets up academic centre for space in Karnataka

The Indian Space Research Organisation (ISRO) set up a regional academic centre for
space at the National Institute of Technology (NITK) at Surathkal in Karnataka’s southwest
Dakshina Kannada district. “The centre at NIT-K will conduct joint research and
development in space technology applications to meet the needs of our space
programmes,” space agency’s director for capacity building P.V. Venkitakrishnan said in a
statement here.The state-run ISRO will provide Rs 2 crore grant annually to NIT for the
R&D projects and promotional activities through the year.The space agency and the
engineering institute signed an agreement on the industry-academic collaboration on
Friday at Surathkal, about 380km from Bengaluru.“The centre, fourth in the country, will
also facilitate promoting space technology in the southern states, including Andhra
Pradesh, Kerala, Puducherry, Tamil Nadu and Telangana and be an ambassador for
capacity-building, awareness and research and development (R&D), said Venkitakrishnan
on the occasion.A joint policy and management committee will guide the centre in optimal
utilisation of the research potential, infrastructure, expertise and experience of the space
agency and the autonomous institute.“The committee will plan activities like research
programmes of common interest and reviewing their projects periodically,” said the
director.

(H.T.,18/01)
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MAHARASHTRA
Maharashtra starts serving Rs 10 meals to needy

The Maharashtra Vikas Aghadi (MVA) government’s ambitious scheme to serve healthy
meals at just Rs 10 has finally kick-started, but with several conditions. The pilot project
will serve only 18,000 meals for the state’s population of over 12 crore.The government
resolution (GR) for the Rs 10 meal — named “Shivabhojan” — issued about a month after
the scheme was cleared by the state cabinet said that each of the 36 district headquarters
will have at least one centre for serving such meals and each meal will have 2 chapatis
(Indian breads) and one serving each of dal, rice and sabji and the government will spend
Rs 6.48 crore over the next three months for serving 18,000 meals every day, the GR
said.The specified meal is expected to cost Rs 35 in rural areas and Rs 50 in cities.

(N.LE.,03/01)
Discontent grows in Maharashtra coalition after allocation of portfolios

Dissenting voices have surfaced within Maharashtra’s ruling Shiv Sena, Nationalist Congress
Party (NCP) and Congress alliance after chief minister Uddhav Thackeray allocated portfolios
to his ministers on Sunday, according to people aware of the developments. A few Congress
leaders are believed to be unhappy over not getting the departments they wanted, while some
Sena legislators have expressed unhappiness for their exclusion from the cabinet, the people
added. In the NCP, too, hectic lobbying went on till the last minute for significant
departments.The portfolios were allocated six days after Thackeray expanded his cabinet on
December 30.The people cited above said the Congress was demanding key portfolios like
agriculture. It instead got three relatively insignificant departments like sports and youth
welfare. A section of the Congress leaders are blaming its state leadership involved in the
negotiations for the portfolios for the raw deal, they added.

(H.T.,06/01)

Maharashtra school department asks schools to not organise political
events

A week after the Bharatiya Janata Party (BJP) held a ‘Support CAA’ meet at a school in the
city, the Maharashtra school education department has ordered all schools to ensure their
premises are not used for political purposes. School education minister Varsha Gaikwad said,
“The government has asked all schools across the state not to organise any political event. We
have also sent a show-cause notice to the school where the campaign supporting CAA was
held. We want schools to talk about education and health. Schools need to discuss subjects in
which students are facing difficulties. There are many other platforms available for politics. Do
not play with the young minds.”

(H.T.,14/01)
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Maharashtra cabinet approves raising height of Ambedkar statue by 100 ft

The Maharashtra cabinet approved a proposal to raise the height of Dr B R Ambedkar
statue at Indu Mills in Mumbai by 100 feet.Ajit Pawar, deputy chief minister said that the
height of the main statue of Dr BR Ambedkar has been increased from 250 ft to 350 while
the foundation of the memorial will be kept at 100 feet only.“The government earmarked
Rs 1100 crore against the earlier approval of Rs 750 crore for this memorial project,” said
Pawar who is also the state finance minister. The MMRDA will be the nodal agency for this
project and the cabinet also constituted the sub-committee under the leadership of social
justice minister Dhananjay Munde for monitoring the development work of memorial.
Renowned architect Shashi Prabhu has been appointed as the architect for this mega
international project, which will be completed over the next two years.

(N.LE.,15/01)

Mumbai malls, restaurants to remain open 24x7 from January 27

After nearly three decades, the Maximum City will regain its freedom to remain awake and
busy with commercial establishments allowed to function 24x7 from midnight of January
26-27, officials said.The long-pending proposal to keep all restaurants, malls, multiplexes,
shopping plazas, etc. open 23 hrs was given the green signal late on Thursday at a meeting
chaired by Environment and Tourism Minister Aditya Thackeray.Accordingly, all (above)
establishments falling within ‘gated communities’, non-residential zones with security,
CCTVs, parking areas, etc, can remain open round-the-clock from January 27.“There are
around two dozen malls, besides other places which will fall in this category. Since
Mumbai is a city that is active almost round-the-clock, this is expected to benefit the
people, besides tourists,” BrihanMumbai Municipal Corporation (BMC) Commissioner
Praveen Pardeshi told IANS.He said that unlike other cities which have unlimited space
but limited active hours, Mumbai has little scope to expand further so it must capitalize on
existing resources by keeping them open longer.“We are also planning to set up 24x7 Food
Courts across the city where people can go anytime. This will generate more employment
opportunities and open more business avenues,” Pardeshi said.

(H.T.,18/01)

After 88 years, Mumbai Police to get mounted unit for traffic and crowd
control

Mumbai will get a mounted police unit for traffic and crowd control post a gap of 88 years,
and the horses will be deployed on duty after taking part in the Republic Day parade at
Shivaji Park this year, Maharashtra Home Minister Anil Deshmukh said.Deshmukh said
the mounted police unit, which would patrol the streets of the bustling metropolis, was
disbanded in 1932 due to growing vehicular traffic. "Today Mumbai police has modern
jeeps and motorcycles. However, it was felt a mounted police unit would be useful for
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crime patrol in crowded areas. Accordingly, for the first time since Independence, Mumbai
will have mounted police unit," he told reporters at a press conference.He said horses in the
unit can be used for crowd control during festivals and marches, at beaches and the rider
can keep watch from a good height, and claimed a policeman on horseback was equal to 30
personnel on the ground.

(H.T.,20/01)

Uddhav government makes reciting Preamble mandatory in Maharashtra schools
from January 26

From reading the Preamble of the Constitution at the ongoing protests against the
Citizenship (Amendment) Act, the Uddhav Thackeray government has made a leap of faith
by making its collective reading at all schools mandatory before prayer every day from
January 26 in Maharashtra.By making the collective reading of the Preamble a central
feature of the anti-CAA protests, the agitators had sought to reaffirm their faith in the
Constitution and in its sovereign, secular and democratic nature.According to a circular
issued by the Maharashtra government, the collective reading of the Preamble from this
Republic Day in all primary and secondary will help the students imbibe the values of
Sarvobhaum Sanvidhanache Janhit Sarvanche (Constitution is supreme for the welfare of
all).

(H.T.,22/01)

Aaditya Thackeray gets Cabinet nod to keep Mumbai open 24x7 from Jan 27

The Uddhav Thackeray Cabinet decided to let malls and eateries stay open through the night in
Mumbai, a move that will begin from January 27 with shops in select non-residential areas in
the first phase.The exemption, however, would not apply to the eateries that serve liquor such as
pubs, bars and liquor shops. The bars and permit rooms will have to follow the 1.30 am
deadeline, tourism minister Aaditya Thackeray said after the state cabinet cleared his
proposal.“The proposal, first mooted in 2013, has now been given a nod by the cabinet,”
Thackeray told reporters. But it hadn’t been acted upon by the Devendra Fadnavis government
owing to what Aaditya Thackeray described as a “credit war”.

(H.T.,23/01)

Uddhav Thackeray-led Maharashtra govt launches Rs 10 lunch plate scheme
on pilot basis

The Shiv Sena-led Maharashtra government launched its much-awaited ‘Shiv Bhojan’
scheme, which is aimed at providing a meal to the poor for just Rs 10, on the occasion of
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the 71st Republic Day.Under the scheme, which was launched on a pilot basis, thalis or
lunch plates would be available to people at designated centres/ canteens during a
stipulated time in all the districts. Launching of the scheme was one of the poll promises
made by the Shiv Sena, which shares power with the NCP and Congress in a coalition
government.In Mumbai, district guardian minister Aslam Shaikh inaugurated the “Shiv
Bhojan Thali” canteen at the civic-run Nair hospital.

(H.T.,26/01)

ODISHA

Odisha to update National Population Register

Amidst countrywide opposition to Citizen Amendment Act (CAA) and National Register
of Citizens (NRC), Odisha Government has decided to update the National Population
Register (NPR).Official sources said door-to-door survey, collection and updation of data
and house-listing process are scheduled to begin from April 16 and continue till May 31 in
Odisha. The existing NPR data will be updated.Meanwhile, the State Government
appointed census officers with their jurisdiction for Census 2021.District collectors have
been appointed as principal census officers for the jurisdiction of their respective districts
except Cuttack, Berhampur, Bhubaneswar, Sambalpur and Rourkela Municipal
Corporation areas.

(H.T.,04/01)

Odisha to have promotion courts for government employees

In continuation to the special drive on promotion and as part of the 5T initiative, the State
Government decided to set up Promotion Courts (Padonnati Adalats) to solve the problems
of employees who could not be promoted before December 31 deadline set by Chief
Minister Naveen Patnaik for different reasons. The adalats will fix responsibility for lapses
on higher authorities if an eligible employees is not promoted. The courts will be
established under the chairmanship of Additional Chief Secretaries in-charge of different
administrative departments. The adalats will meet in the fourth week of every month to
hear the cases of employees whose promotions are stuck at different levels. It will also
resolve cases which are eligible and due, but the employees did not get promotion. The
first promotion adalat will be held in the last week of January. By the two-stage process,
the Government has streamlined and fixed time frame and responsibility in promotion
process of the employees. According to official sources, this will bring transparency and
timeliness leading to transformation in the entire promotion process and corruption, whims
and fancies of senior officials will be a thing of past with this initiative.

(N.LE.,10/01)
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Odisha plans police helpline for women facing sexual harassment

With violence against women on the rise in Odisha, the state police are now planning to
start a call centre-based project in which victims of sexual harassment and other non-
heinous gender-based harassments can call to report their problems without lodging an FIR
in a police station, a government official said. The call centre project to be built on the lines
of Women Power Line Project of Uttar Pradesh in which women victims of harassment call
a toll free number to lodge their complaints of harassment on streets, phone harassment or
other kinds of sexual harassment has been scheduled for launch on March 5, the birth
anniversary of former chief minister Biju Patnaik. A proposal in this regard has been sent
by the police to the home department for approval.Concerned over the rise in crime against
women, chief minister Naveen Patnaik in November last year said it will be one of his
topmost priorities and he will leave no stone unturned to ensure justice.

(H.T.,13/01)

Odisha announces package to arrest distress migration to other states

To arrest distress migration to other states, the Odisha government announced a special
livelihood package for four districts preferred by migrant labourers. As part of the package,
the labourers would get increased wages under National Rural Employment Guarantee Act
(NREGA) and loan from local self help groups at no interest rate. Announcing the package,
Chief Minister Naveen Patnaik said migrant labourers in Bargarh, Bolangir, Nuapada and
Kalahandi districts will now get a daily wage of Rs 286.30 under NREGA instead of the
earlier Rs 188 per day. They will also get an assured work 200 days in place of madatory
100 workdays.Odisha is one of the key source states for migrant labourers who move to
Andhra Pradesh, Chhattisgarh, Gujarat, Tamil Nadu and Telangana and is among the top
four states in the country from where lakhs of migrant workers routinely travel to other
states for working in brick kilns.

(H.T.,16/01)

Odisha government schools to have 'Spoken English' subject from class |

Students of Government schools will be introduced to ‘Spoken English’ from Class
1.Informing the new initiative, School and Mass Education Minister Samir Ranjan Dash on
Tuesday said initially English education will be taken up on a priority basis in 100 schools.
At present, children study English as a subject from Class III after it was introduced in the
curriculum of Government schools.The fresh decision was taken in view of the interest of
the parents and guardians in English education. Dash claimed that the parents and
guardians are keen on teaching English to their wards from elementary level. The
Government’s Spoken English module well help children learn it better, he said.Officials
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said the new initiative is aimed at breaking the stereotype that government school students
cannot converse well in English.

(N.I.LE.23/01)
Odisha dissolves college governing councils headed by politicians

The Odisha government dissolved the governing bodies of all non-government degree
colleges that are getting grants from the higher education department in a bid to free the
educational institutes from the influence of politicians.The higher education department
announced in a notification that the governing bodies or managing committees of all non-
government aided degree colleges have been dissolved except autonomous colleges and
colleges established by minority communities. The additional district magistrate or the sub-
collectors of the districts concerned will now act as the presidents of these governing
bodies. Odisha’s higher education minister Arun Sahoo said the state government will
appoint educationists or academicians as the presidents of these governing bodies to
oversee their day-to-day academic activities.

(H.T.,25/01)

PUNJAB

Punjab seeks 35 lakh tonne more space as food grain storage crisis looms

In an admission that a food grain (wheat and rice) storage crisis looms ahead, the Punjab food
and civil supplies department has asked the Centre to allow storage of 35 lakh tonne by way of
covered area plinths (CAP). This means that the state will hire open spaces on which grain,
mostly, wheat will be stored on a raised platform and covered with tarpaulin. Of 260 lakh tonne
storage of all types available in the state, 195 lakh tonne is already occupied and 135 lakh more
is expected to need storage in 4-5 months.“It is a crisis situation. Our godowns are full, as the
wheat and rice of previous two years is still to be moved out. We have asked for more space
from the government of India and are floating tenders shortly,” director agriculture, Anandita
Mitra told. She added that the department had carried out a storage gap analysis with the state
procurement agencies — Markfed, Punsup, Pungrain and ware housing corporation. The bids
would be called for storage for three years.

(H.T.,08/01)
Now, Punjab University employees can use private airlines for official trips

Now, Punjab University employees can use any airline while travelling for official
purposes, as long as they are not utilising funds from the central government. Earlier, it
was mandatory for the employees to use only the national carrier Air India for official trips.
The decision was taken by the varsity’s board of finance in its meeting on Tuesday. After
reviewing the rules regarding official travel, the BoF decided that it will be compulsory for
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employees to travel by Air India only when central government funds are involved. The
change in rules was recommended by a committee constituted by the university in August
last year. The varsity had even taken the clarification from the Union ministry of human
resource development to review the Air India travel rules.

(H.T.,08/01)
Punjab sees wettest Januaryof decade, gets 132% surplus rain

Punjab has witnessed the wettest January of the last decade. The state has received
45.9mm rainfall from January 1 to 30, while it normally receives around 19.8 mm rainfall
in the same period — an increase of 132%, according to Indian Meterological Department,
Chandigarh Office. Experts said that due to climate change across the world, the
increasing number of active Western Disturbances (WDs) is bringing more rain to the state
during this winter. The rainfall in January and February is generally considered as winter
rain. Director, MET Department, Chandigarh, Surinder Pal, said: “This year, the January
rain is an all-time high in the past one decade. The rain will continue after an interval of
few days in the coming weeks too because of the frequent and active arrival of the
Westerm Disturbances in Punjab”. Director Punjab Agriculture Dr. Sutantar Kumar Airy
said that this rain is good for the Wheat crop.

(LE.,31/01)

RAJASTHAN

Rajasthan infant deaths: Probe into Chinese equipment at Kota hospital

With reports alleging that sub-standard Chinese medical equipment may have been behind
the baby deaths at Kota’s JK Lon Hospital, the Rajasthan government has ordered an
inquiry into their purchase. The hospital has seen over 110 infant deaths since
December.Rajasthan Health Minister Raghu Sharma on Wednesday alleged that China-
made medical equipment were being used at the hospital. “We have ordered an inquiry into
the purchase of Chinese equipment.”One particular equipment, which has come into focus
post the infant deaths, is the multipara monitor, which is used for measuring vital
parameters such as blood pressure, heart rate and the respiratory rate.

(N.L.E.,09/01)
Rajasthan government set to buy luxury plane for VIPs

A committee chaired by Rajasthan chief secretary shortlisted two aviation firms for buying
new multi-engine turbofan (jet) engine airplane worth Rs 200 crore for state dignitaries,
said a senior official, privy to the development on the condition of anonymity.The
government of Rajasthan on October 15, 2019, had invited global expression of interest
(Eol) to purchase a luxury plane with 10 executive club seats, excluding flight crew. The
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airplane is being bought to fly senior dignitaries and government officials, to promote
tourism and carry out other administrative requirements, according to the expression of
interest released last year. The senior Rajasthan government official, who was not willing
to be named, said five firms had expressed their interest.

(H.T.,09/01)

Rajasthan Govt withdraws decision to give temporary bar licences to hotels

Rajasthan Government has withdrawn its decision taken last week to give temporary bar
licences to hotels and restaurants on 30-foot-wide roads in view of "public sentiment",
Chief Minister Ashok Gehlot said on Saturday, after activists slammed the move as
encouraging liquor consumption.The Government had issued a notification on changes
made to bar license rules last week, which paved way for hotels and restaurants on 30-foot-
wide roads getting temporary bar licences.The decision was immediately criticised by
several social activists and organisations, who said it will encourage liquor consumption.
Following the protest, Gehlot asked officials to withdraw the notification on Friday. The
chief minister also asked them to prepare a plan for effective reforms and transparency in
excise system, according to an official statement.

(P.,12/01)

4 Rajasthan districts hit by biggest locust attack, says report

In the biggest locust attack ever, crops over at least 1,50,000 hectare land have been
damaged across four districts in Rajasthan, a special crop assessment report has found.The
locust outbreak was reported in May 2019 after 26 years, and grasshoppers returned in
December-January period to cause extensive damage, the officials of the Locust Warning
Organisation (LWO) said.Officials have warned that if locust control was not carried out in
the desert areas of Pakistan, a new attack was possible in the Indian Thar Desert next
week.On Saturday evening, Rajasthan chief minister Ashok Gehlot directed the state’s
disaster management and relief department to start payment of compensation to affected
farmers in two days. Earlier Gujarat chief minister Vijay Rupani announced compensation
to farmers in the border areas of the state.

(H.T.,13/01)

Rajasthan govt set to move resolution against CAA in assembly

The ruling Congress government is all set to bring a resolution against the Citizenship
Amendment Act (CAA) in state assembly on Saturday. The assembly budget session is
starting Friday.On Thursday, state Congress president and deputy chief minister Sachin
Pilot announced that after Kerala and Punjab, “Rajasthan government will too bring a
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resolution against CAA in the assembly.”He was addressing news persons in Jaipur after
the party’s state executive meeting over for the upcoming “Yuva Akrosh’ rally, called in the
city on January 28. Senior Congress leader Rahul Gandhi is expected to take part in the
rally. Targeting the CAA, Pilot said, “We are requesting the central government to
reconsider the Act. The Constitution has given the right to protest, but when someone does,
they are attacked and are called anti-nationals. Democracy weakens if there is no
dialogue.”

(H.T.,24/01)

TAMILNADU

Tamil Nadu Assembly ratifies SCIST reservation

Deputy Chief Minister O Panneerselvam moved a resolution on Thursday to ratify the
amendment to the Constitution of India, thereby extending the reservation provided for
SC/ST communities for the next 10 years. Later, the Deputy Opposition Leader Durai
Murugan welcomed the move, while condemning the scrapping of reservation for Anglo-
Indians.He urged the State government to convince the Centre not to scrap the reservation
for Anglo-Indians in Parliament and Assembly. “The Anglo-Indians are a micro minority.
Hence, they should be given the reservation. The state government should urge the centre
to offer the reservation again to them” said Vijayadharani of Congress stressed. Later, the
Anglo-Indian member of the House Nancy Ann Cynthia Francis sought reservation for
‘micro minorities’. Deputy Chief Minister O Panneerselvam said several parties, including
the AIADMK had requested the minister to reconsider the demand. “He has agreed to look
into it,” he said.

(N.LE.,10/01)

Tamil Nadu wary of new regulations for drilling in Cauvery delta

The Union environment ministry’s move to exempt offshore and onshore oil and gas
exploratory drilling from environmental clearances has sparked concerns about its impact on the
fragile Cauvery delta zone in Tamil Nadu. The Cauvery delta districts are known as the state’s
rice bowl.Tamil Nadu chief minister Edappadi K Palaniswamy wrote to Prime Minister
Narendra Modi on Monday requesting that the practice of prior environmental clearances and
public consultations be continued before the approval of offshore and onshore oil and gas
exploration, development and production projects, especially in the Cauvery delta. The letter is
with reference to a ministry of environment notification dated January 16 exempting these
projects from such clearances and points out that it was issued without circulating a draft,
denying stakeholders and state governments an opportunity to share their views.

(H.T.,22/01)
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TELANGANA

Telangana government to now hold Basic Literacy Assessment test

With an aim to increase the literacy rate in Telangana to 100 per cent, the State government
is set to conduct the Basic Literacy Assessment (BLA), clearing which would declare a
person as possessing basic functional literacy.A person who can read and write a simple
message in any language with understanding is considered literate in the National Sample
Survey (NSS) of the government. Till 2018, the National Institute of Open Schooling
(NIOS) held the BLA test twice a year under the Saakshar Bharat programme of the
Central government. However, the BLA test has not been conducted since the Saakshar
Bharat programme came to an end in March 2018.As part of the Palle Pragati programme,
the State government has also started collecting data of non-literate persons above the age
of 18 across all districts.

(N.LE.,02/01)

Anti-CAA rally brings thousands to Hydrabad Streets

It was Destination Dharnna Chowk for Hydrabadis who thronged in Indira Park from
different parts of the city to take part in Million March to protest against the citizenship
amendment act, National Register of Citizens and the National Population Register.
Crowds pouring in from old city on Secunderabad area, Banjara Hills and other places in
the city all congregated in the Necklace Road to venture towards there destination. The
unprecedented number of people translated into traffic snarls , forcing protestors to park
there vehicles all along the NTR Park road. The city police had not given permission for a
march, but only for a protest meeting with a caveat of limiting protesters to only thousand
in the area.

(N.I.LE.,05/01)
Telangana becomes a role model in paddy procurement

Civil Supplies Corporation Chairman Mareddy Srinivas Reddy stated that Telangana was a
role model to other states with regard to paddy procurement.Addressing the staff on the
occasion of completing one year in office here on Saturday, he said that officials from rice-
rich states like Punjab and Chhattisgarh had visited Telangana to study the technology
being used. He also said that the upgradation of the Online Procurement Management
System (OPMS) has helped curb the intervention of middlemen in paddy procurement.
"The payment is made directly to the farmer’s accounts without any delay. From 2016-17
till now, 45 lakh farmers have been paid a sum of Rs 37,000 crore directly into their
accounts," he said.He stated that ration portability had benefitted people who migrate from
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one place to another in search of employment. In Telangana, 2.83 crore beneficiaries were
getting commodities through the Public Distribution System.

(N.LE.,19/01)

TRIPURA

Bru refugees to settle in Tripura

A quadripartite agreement to resolve the two-decade-old Bru refugee crisis was signed in
New Delhi. “This is an important agreement and will resolve the Bru crisis which has been
lingering for decades now. A critical issue of the north-east has been settled with the help
of the Tripura and Mizoram governments,” Union home minister Amit Shah said after
signing of the agreement. The four signatories are: the Centre, the governments of Tripura
and Mizoram, and Bru NGOs.The Bru migrants fled from Mizoram to Tripura in the late
1990s. Nearly 35,000 Bru refugees are still living in camps in Tripura. Under the terms of
the agreement, they will get a plot of land, rations, a fixed deposit of ~4 lakh, and a
monthly stipend of ~5,000 for two years. They will also get ~1.5 lakh each to construct
houses and have the right to vote in Tripura.

(H.T.,17/01)

UTTARAKHAND

Drones to soon shoot photos and videos in forests of Uttarakhand

Wildlife enthusiasts and visitors will be soon able to shoot pictures and videos using
drones in protected forest areas, including those in the Corbett Tiger Reserve. The forest
department has decided to permit drone photography and videography in state forests and
protected areas. Uttarakhand is home to two tiger reserves, including Corbett, and seven
sanctuaries.“The decision has been taken to promote ecotourism and make the state more
friendly for wild life enthusiasts and conservationists,” Parag Madhukar Dhakate,
coordinator of ‘Forest Drone Force’ of the forest department, said. “Drones weighing less
than 250 grams do not require the permission from the Directorate General of Civil
Aviation. This will make it easy for the department to grant permission (to operated such
drones).”

(N.LE.,02/01)

This Uttarakhand police app will alert you before blind turns on roads

Police in Uttarakhand will soon launch a mobile application with the help of Google Maps
to alert drivers about blind turns on the state’s roads, especially in the hilly areas, in an
effort to reduce the number of road accidents.The application, “Meri Yatra”, is likely to be
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launched on January 31 and would alert drivers about the 673 accident-prone blind turns
identified by the police across the state.Kewal Khurana, deputy inspector general of the
state traffic police department, said the main motive of the initiative is to reduce the
number of accidents, especially those involving tourists visiting the state.“Usually, tourists
coming to the state with their vehicles are unaware of the blind turns on roads in the hill
areas. This mobile app, which would be associated with Google Maps, would alert them
about any blind turn on their routes 400 metres before with a beep,” said Khurana.

(H.T.,19/01)

UTTAR PRADESH

From April 1, hotels in UP will be allowed to serve alcohol all night

The government in Uttar Pradesh has decided to allow all starred hotels in the state to serve
liquor through the night.To be implemented from April 1, the major policy shift is aimed
primarily to cater to the demands of tourists or foreign investors whose arrival is expected
to increase, government officials confirmed. The move was also to put UP ‘at par’ with
other states where hotels serve alcohol late into the night, they added.“In Gurugram, for
instance, hotels serve liquor well into the night,” an official said.The decision would also
help the state mop up additional revenue as the hotels wanting to avail the luxury of buying
two post midnight slots of two hours each would be required to pay additional fees.The
decision would be implementable in starred hotels in prominent cities of the state,
especially ones where foreigners are expected.

(H.T.,28/01)
UP govt issues advisory on ‘safe’ use of social media platforms

The state government has issued advisory to students and others on safe use of social
media. They have been advised to use social media in a positive way in the larger interest
of the society and country as a whole, reads a letter of the advisory issued by a senior
government official.“Netizens were advised to respect the sentiments of other people while
posting anything on social media. They are required to see that whatever they post is not
directed towards any particular community, citizen, organisation and government,” said
Alok Sinha, additional chief secretary, UP government. Netizens are advised not to spread
fake news and keep away from propaganda. Social media users must not circulate such
messages or posts that are not verified. For social media users it is not necessary to
comment or react on anybody’s post. They may write their comment confining it only to
the post, the advisory reads.

(H.T.,29/01)
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WEST BENGAL
Bengal becomes fourth state to pass resolution on CAA in house

Chief minister Mamata Banerjee urged her arch-rival Communist Party of India (Marxist)
or CPI (M) and the Congress to put aside “narrow political differences” and jointly fight
the Bharatiya Janata Party (BJP) government at the Centre as West Bengal became the
fourth state to pass an assembly resolution against the Citizenship (Amendment) Act
(CAA) on Monday.Speaking ahead of the passage of the resolution, Banerjee said the
National Population Register (NPR), the proposed pan-India National Register of Citizens
(NRC) and the CAA are related. She called the amended citizenship law “anti-people”
amid slogans like “Didi-Modi are two sides of the same coin” by members of the
Opposition Congress and the CPI (M). Banerjee is popularly known as Didi or sister.

(H.T.,28/01)

West Bengal government to post all teachers in their home districts

The West Bengal government took a decision to post all teachers in their respective home
districts, Chief Minister Mamata Banerjee said.Describing the teachers as the main
guardians contributing towards building the nation and the society, Banerjee said the
decision was taken to express gratitude towards them.“We are proud of our teachers and
our students.Teachers are the main guardians, who have a huge contribution towards our
society and nation building through nurturing our students for becoming true leaders of
tomorrow,” Banerjee tweeted.The school education department in December 2018 had
suspended the transfer of teachers of state-run and state- aided primary and secondary
schools across West Bengal till further orders.

(H.T.,30/01)
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Thousands rush to sleep at beaches as fires encircle Australian towns

Thousands of holidaymakers and locals were bedding down at beaches in fire-ravaged
southeast Australia on New Year’s Eve after fleeing deadly blazes that ripped through
popular tourist areas and cut off several towns. In seaside communities along a 200-
kilometre (135-mile) strip of coast, terrified crowds -- wrapped in blankets and wearing
make-shift facemasks - sought refuge from the inferno near the water.Some with boats
earlier took to the sea in near-darkness, hoping to find safety, as one of the worst days yet
in Australia’s months-long bushfire crisis prompted a military deployment to help relief
efforts. Australia’s unprecedented bushfires have been burning for months, but the latest in
a series of heatwaves and high winds have wrought new devastation.

(H.T.,01/01)

Hong Kong gears up for huge New Year’s Day anti-government march

Tens of thousands of Hong Kong protesters are expected to join a New Year’s Day march
on Wednesday as anti-government demonstrations that have embroiled the Chinese-ruled
city for over half a year spill into 2020. The pro-democracy march is being organised by
the Civil Human Rights Front, a group that has arranged a number of marches last year that
drew millions.It will kick off from Victoria Park in the popular Causeway Bay shopping
district, and end in the heart of the central financial district.Thousands of Hong Kong
revellers had earlier welcomed in 2020 on neon-lit promenades along the iconic skyline of
Victoria Harbour, chanting the movement’s signature eight-word Chinese protest couplet --
“Liberate Hong Kong. Revolution of our Time.” -- for the final eight seconds before clocks
struck midnight.

(H.T.,01/01)

Hillary Clinton appointed as first female chancellor of Queen's University
Belfast

Former US secretary of state Hillary Rodham Clinton has been appointed as the first
female Chancellor of Queen's University, Belfast. Clinton, who received an honorary
doctorate from Queen's in October 2018, will become the University's 11th Chancellor and
will serve in the post for a period of five years with effect from January 1, 2020, the
university said in a statement.Queen's University Belfast, which is a public research
university in Belfast, United Kingdom, was opened in 1849 and is one of the leading
universities in the UK and Ireland with a distinguished heritage and history.

(N.LE.,02/01)
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67,385 babies born in India on New Year's Day, India sets record globally:
UNICEF

India recorded the highest number of babies born worldwide on New Year's Day with the
world's second-most populous country registering an estimated 67,385 births out of the
nearly 400,000 babies born globally on that day, the UN children's agency said.An
estimated 392,078 babies were born around the world on New Year's Day, according to
UNICEF. Of this, an estimated 67,385 babies were born in India, the most globally. China
comes in second with 46,299 births.The babies born will add to the world's current
population of about 7.8 billion a population that the UN expects could peak at nearly 11
billion around 2100.Fiji in the Pacific most likely delivered 2020's first baby, while the US,
the last of the New Year's Day.

(N.LE.,02/01)

Indonesia flood rescuers hunt for missing after 43 killed

Indonesian rescuers mounted a desperate search for those missing after flash floods and
landslides sparked by torrential rains killed at least 43 people across the Jakarta region,
leaving whole districts underwater and thousands homeless.Around a dozen people were
still unaccounted for after record rains that started on New Year's Eve pounded the capital
and left swathes of the megalopolis, home to some 30 million, a wasteland of overturned
cars and damaged buildings.Some 400,000 residents have been evacuated to temporary
shelters with many unable to return to their waterlogged homes, according to
authorities.Jakarta's myriad infrastructure problems, including poor drainage and rampant
overdevelopment, worsened the situation.

(N.LE.,03/01)

US to deploy 3,000-3,500 more troops to Middle-East after Iranian General
Soleimani's killing

The United States is sending nearly 3,000 more Army troops to the Middle-East as
reinforcements in the volatile aftermath of the killing of an Iranian general in a strike
ordered by President Donald Trump, defense officials said.The officials, who spoke on
condition of anonymity to discuss a decision not yet announced by the Pentagon, said the
troops are from the 82nd Airborne Division at Fort Bragg, North Carolina.They are in
addition to about 700 soldiers from the 82nd Airborne who deployed to Kuwait earlier this
week after the storming of the US Embassy compound in Baghdad by Iran-backed
militiamen and their supporters.

(N.LE.,04/01)
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Trump administration approves resumption of military training programme for
Pakistan

The Trump administration has approved the resumption of its military training programme for
Pakistani security personnel at the American institutions, a top American diplomat said.
However, the overall security assistance suspension for Pakistan remains in effect, the
diplomat said.President authorized the IMET for Pakistan, the Acting Assistant Secretary of
State for South and Central Asia, Alice G Wells, tweeted on Friday, the day Secretary of State
Mike Pompeo spoke over phone with the Pak Army Chief General Qamar Javed Bajwa to
discuss the situation in the region in the aftermath of the killing of Iranian General Qasem
Soleimani.lt will "strengthen" military to military cooperation between the two countries on
"shared priorities,” she said.The Trump administration had in August 2018 suspended the
more than a decade-long International Military Education and Training (IMET) programme
for Pakistani personnel at the US institutions, days after Islamabad and Moscow signed an
agreement to allow Pakistani troops to receive training at the Russian defence centres.

(N.LE.,04/01)

Thousands in shelters as Indonesia flood death toll hits 60

Indonesian rescue teams flew helicopters stuffed with food to remote flood-hit
communities on Saturday as the death toll from the disaster jumped to 60 and fears grew
about the possibility of more torrential rain.Tens of thousands in Jakarta were still unable
to return to their waterlogged homes after some of the deadliest flooding in years hit the
enormous capital region, home to about 30 million.In neighbouring Lebak, where half a
dozen people died, police and military personnel dropped boxes of instant noodles and
other supplies into remote communities inaccessible by road after bridges were destroyed.
"It's tough to get supplies in there and there are about a dozen places hit by landslides. That
is why we're using helicopters although there aren't any landing spots," Banten police chief
Tomsi Tohir told.

(N.LE.,05/01)

Missiles hit US embassy zone housing troops in Baghdad

Two mortar rounds hit the Iraqi capital's Green Zone Saturday and two rockets slammed
into a base housing US troops, security sources said, a day after a deadly American
strike.The precision drone strike outside the Baghdad airport on Friday killed Iranian
commander Qasem Soleimani, top Iraqi paramilitary chief Abu Mahdi al-Muhandis and a
clutch of other Iranian and Iraqi figures. In Baghdad, mortar rounds on Saturday evening
hit the Green Zone, the high-security enclave where the US embassy is based, security
sources said. The US embassy in Baghdad, as well as the 5,200 American troops stationed
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across the country, have faced a spate of rocket attacks in recent months that Washington
has blamed on Iran and its allies in Iraq.

(N.LE.,05/01)

Wildlife ravaged by Australia bushfires could take decades to recover

The bushfires raging across Australia have had a devastating impact on the country’s unique
flora and fauna, with some estimates putting the death toll at nearly half a billion animals in one
state alone, and experts believe it could take decades for wildlife to recover.Unprecedented
temperatures across the continent have made this season’s fires particularly deadly, killing at
least 20 people and bringing apocalyptic scenes to an area roughly twice the size of
Belgium.The crisis has focused attention on climate change, which scientists say is creating a
longer and more intense bushfire season, and the Australian government has faced widespread
criticism over its response and wider environmental policy.

(HL.T.,06/01)

Iran says will forego ‘limit’ on centrifuges as tensions with US soar

Iran announced its fifth reduction in its nuclear commitments, saying it will forego the
“limit on the number of centrifuges”, as tensions with the United States soar after the
killing of a top Iranian commander in a US strike.Iran’s 2015 nuclear agreement with the
United Nations Security Council’s five permanent members -- Britain, China, France,
Russia and the United States -- plus Germany has been hanging by a thread since the US
withdrew unilaterally from two years ago.European countries have been pushing for talks
with Iran to salvage the nuclear deal and the EU has invited Iranian Foreign Minister
Mohammed Javad Zarif to Brussels for talks.“Iran’s nuclear programme no longer faces
any limitation in the operational field”, the Iranian government said in a statement on
Sunday night.This extends to Iran’s capacity for enriching uranium, the level of enrichment
carried out, the amount enriched, and other research and development, it said.

(HL.T.,06/01)

$80 million bounty for Donald Trump’s head, announces Iran

Iran has offered an $80 million bounty on US President Donald Trump for the death of
Iranian Major General Qasem Soleimani, who was killed in an American drone strike, a
media report said.During the televised funeral procession of the top Iranian, official state
broadcasters said $1 would be tabled for every Iranian in the country, with the cash going
to whoever killed the US President, mirror.co.uk said in the report.“Iran has 80 million
inhabitants. Based on the Iranian population, we want to raise $80 million which is a
reward for those who get close to the head of President Trump,” it was announced.The

January 2020 News Digest 70



International News

January 3 US drone attack ordered by Trump killed Soleimani, commander of the Quds
Force of Iran’s Islamic Revolution Guards Corps, and Abu Mahdi al-Muhandis, deputy
chief of Iraq’s paramilitary Hashd Shaabi forces.

(H.T.,07/01)

China tests new tank, cannon in military drill along Tibet border

China’s People Liberation Army (PLA) has begun a major military exercise in the high-
altitude border areas of Tibet, deploying latest weapons including a new lightweight tank
and anti-aircraft missiles to check combat readiness of its troops and the efficiency of its
...deployed
helicopters, armored vehicles, heavy artillery and anti-aircraft missiles across the region

13

weaponry, state media reported.The PLA’s Tibet military command has

from Lhasa, capital of Tibet, with an elevation of 3,700 meters to border defense frontlines
with elevations of more than 4,000 meters, said China Central Television (CCTV). Most of
the disputed boundary between India and China falls in the Tibet Autonomous Region
(TAR), whose international borders include Nepal and Bhutan.For China, it is the first
major military exercise this year and was unveiled as President Xi Jinping, the head of the
country’s military, told the PLA’s top officers that armed forces must strengthen their sense
of urgency and do everything they can to prepare for battle.

(H.T.,07/01)

NASA'’s planet hunter, TESS, finds Earth-sized planet in ‘Goldilocks zone’

INASA said that its planet hunter satellite TESS had discovered an Earth-sized world within the
habitable range of its star, which could allow the presence of liquid water.The planet, named
“TOI 700 d”, is relatively close to Earth -- only 100 light years away, NASA’s Jet Propulsion
Laboratory announced during the annual American Astronomical Society meeting in Honolulu,
Hawaii.“TESS was designed and launched specifically to find Earth-sized planets orbiting
nearby stars,” said Paul Hertz, NASA astrophysics division director. TESS initially
misclassified the star, which meant the planets appeared larger and hotter than they actually
are. But several amateur astronomers, including high school student Alton Spencer -- who
works with members of the TESS team -- identified the error.

(H.T.,08/01)

6.5 quake strikes Puerto Rico amid heavy seismic activity

A 6.5-magnitude earthquake struck Puerto Rico before dawn on Tuesday, the largest in a
series of quakes that have struck the U.S. territory in recent days and caused heavy damage
in some areas.A tsunami alert was initially issued for Puerto Rico and the U.S. Virgin
Islands, but later canceled.The Electric Power Authority reported an island-wide power
outage.The U.S. Geological Survey said the quake hit at 4:24 a.m. just south of the island
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at a shallow depth of 10 kilometers. It initially gave the magnitude as 6.6 but later adjusted
it.One of the largest and most damaging earthquakes to hit Puerto Rico occurred in October
1918, when a magnitude 7.3 quake struck near the island’s northwest coast, unleashing a
tsunami and killing 116 people.

(H.T.,08/01)

Oil prices fall as alarm over Iran rocket strike fades

Oil futures fell from peaks hit in frenzied early trading after a rocket attack by Iran on American
forces in Iraq raised the spectre of a spiralling Middle East conflict and disruption to crude
flows.Prices gave up most of their early gains as oil production facilities remain unaffected by
attacks. Tweets by U.S. President Donald Trump and Iran’s foreign minister also appeared to
signal a period of calm - for now.Brent crude futures were down 49 cents, or 0.72%, at $67.78
by around 1254 GMT, after earlier rising to their highest since mid-September at $71.75.West
Texas Intermediate crude futures were down 76 cents, or 1.21%, at $61.94 a barrel. WTI has
seesawed through the day. The futures earlier hit $65.85, the highest since late April last year,
before briefly being down by over $1 from the previous close.

(H.T.,08/01)

Australia to kill thousands of camels amid wildfires

Australian authorities began culling at least 10,000 wild camels whose overwhelming
population has endangered communities in the desert region as they try to access water
amid one of the worst droughts in the country's history.Aboriginal areas of the Anangu
Pitjantjatjara Yankunytjatjara (APY) reserve, "have been unable to manage the scale and
number of camels that congregate in dry conditions", Efe news quoted a statement from the
Department for Environment and Water of South Australia as saying.Some 10,000 wild
camels approach water sources used by the area's aboriginal population and damage their
infrastructure, endangering families and communities, as well as competing with
cattle.Many of these camels die of thirst or trample each other to access water, according to
the statement from the South Australia environmental department.

(N.LE.,09/01)

Ukrainian plane crashes after take-off in Iran, all 176 on board killed: Report

A Ukrainian airliner crashed soon after taking off from Tehran’s Imam Khomeini airport on
Wednesday, killing all 176 people aboard, Iran’s state television and Ukraine’s leaders
said.The Boeing 737 belonging to Ukraine International Airlines crashed near the airport
and burst into flames. Iranian TV said the crash was due to technical problems but did not
elaborate.Ukraine’s embassy in Iran said the plane had suffered engine failure and the
crash was not caused by “terrorism”. Iranian state TV and Ukraine’s prime minister said
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167 passengers and 9 crew were on board. Iranian TV said 32 of those on board were
foreigners.Iranian media quoted an Iranian aviation official as saying the pilot of the
airliner did not declare an emergency. There was no official word from Ukraine
International Airlines. It was the first fatal crash for Kiev-based UIA.

(H.T.,09/01)

Brexit is happening: Bill to exit the EU passed in the House of Commons

Britain passed a long-elusive milestone on the road to Brexit on Thursday when the House of
Commons approved a bill authorizing the country’s departure from the European Union at the
end of the month.Lawmakers voted by 330-231 to pass the Withdrawal Agreement Bill, which
sets the terms of Britain’s departure from the 28-nation bloc. The comfortable majority won by
Prime Minister Boris Johnson’s Conservatives in an election last month secured the bill's
passage despite the opposition of smaller parties.The bill was approved after three days of
debate that brought none of the frayed tempers, late-night sessions and knife-edge votes that
marked previous rounds of Brexit wrangling over the past year. After passing through
Parliament’s unelected House of Lords -- which can delay but not overturn the result in the
Commons -- the bill should become law in time for the U.K. to leave the EU on the scheduled
date of Jan. 31 and become the first nation ever to quit the bloc.

(N.LE.,10/01)

China rejects Donald Trump's call to break away from Iran nuclear deal

China rejected US President Donald Trump's call to "break away" from the 2015 Iranian
nuclear deal and work for a new one, saying the agreement is a "hard-won outcome"
adopted by the UN and "all parties" should abide by it. Chinese Foreign Ministry
spokesman Geng Shuang also said that the root cause of tensions in the Middle East was
the US' withdrawal from the nuclear deal or Joint Comprehensive Plan of Action
(JCPOA).The nuclear deal was reached between Iran and the P5+1, the permanent
members of the UN Security Council - the US, the UK, Russia, France and China - plus
Germany and the European Union in 2015.Trump said on Wednesday that "the time has
come" for other nations to "break away from the remnants of the Iran deal" and work
together toward making a deal with Iran that makes the world a safer and more peaceful
place. His call came amid the US and Iran tensions over the killing of Iranian General
Qasem Soleimani in an American drone strike in Iraq on Friday.

(N.LE.,10/01)
Bushfires bring fears of 'new normal’ to life Down Under

A grim summer of fire and smoke has sullied Australia's outdoorsy and healthy image, and left
many fearful for the future.For the unfortunate few, three long months of bushfires have brought
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almost unfathomable pain -- homes lost, lives destroyed, families ripped apart.But for many
millions more the crisis has also shattered the long sunny days typically filled with beaches,
barbecues and backyard cricket.Sporting events were cancelled, windows shuttered against
weeks of menacing toxic haze and barbecues banned to prevent even more fires.Famed beaches
like Bondi were partially blackened, as the tide washed the ash of incinerated eucalypts back to
shore.Holidays were cancelled as entire towns were shut off, highways were bumper-to-bumper
with fleeing tourists and petrol stations mobbed as fuel ran out during the largest peacetime
evacuations the country has ever seen.

(P.,11/01)

US announces new sanctions on Iran after missile strikes

The Trump administration announced a new wave of sanctions on Iran following this
week's missile strikes by the Islamic Republic on U.S. Bases in Iraq.Secretary of State
Mike Pompeo and Treasury Secretary Steven Mnuchin said the new sanctions will target
eight senior Iranian officials involved in "destabilising" activities in the Middle East as
well as Tuesday's missile strike, which came in retaliation for the US killing of a senior
Iranian general in a drone strike.Mnuchin said President Donald Trump will issue an
executive order imposing sanctions on anyone involved in the Iranian textile, construction,
manufacturing or mining sectors.They will also impose separate sanctions against the steel
and iron sectors."As a result of these actions we will cut off billions of dollars of support to
the Iranian regime," the treasury secretary said.The administration has already reinstated
all the US sanctions that were eased under the 2015 nuclear deal, which has caused
significant economic hardship in Iran and cut its oil exports to historic lows.

(P.,11/01)
China says world should stick to 'One China' after Tsai win

China that the world should abide by the idea that there is only one China, ruled by the
Communist Party, after Taiwan reelected its democratic leader.“We hope and believe that the
international community will continue adhering to the One China principle, understand and
support the just cause of Chinese people to oppose the secessionist activities for Taiwan
independence' and realize national reunification," said a statement from Chinese Foreign
Ministry spokesman Geng Shuang.Taiwanese President Tsai Ing-wen of the Democratic
Progressive Party won in a landslide against pro-China Nationalist Party candidate Han Kuo-yu.
Her victory speech warned China not to threaten force against the self-governed island.Taiwan
has developed its own identity since separating from China during civil war in 1949, but has
never declared formal independence. Beijing still claims sovereignty over the island of 23
million people and threatens to use force to seize control if necessary.

(P.,12/01)
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Ukraine demands punishment for Iran plane downing

Ukraine on Saturday demanded that Iran punish those guilty for the downing of a
Ukrainian airliner and compensate victims while praising Tehran for cooperating with the
"objective" investigation.Ukrainian president Volodomyr Zelensky was due to discuss the
incident with his Iranian counterpart President Hassan Rouhani at 5:00 pm local time, his
press office said."We expect Iran... To bring the guilty to the courts,” the Ukrainian leader
wrote on Facebook, calling also for the "payment of compensation" and the return of
remains.Tehran admitted Saturday that it accidentally downed the Ukraine International
Airlines (UIA) plane, killing all 176 people on board, shortly after launching missiles at
bases hosting US forces in Irag.Rouhani said Tehran "deeply regrets this disastrous
mistake". Tehran has invited the United States, Ukraine, Canada and others to join the crash
investigation.

(P.,12/01)

Iran agrees de-escalation ‘only solution’ to solve crisis with US

Iran signalled it favours a de-escalation after 10 days of heightened tensions with the
United States during which both sides fired missiles and Tehran accidentally shot down a
passenger aircraft.Security was stepped up in Iran’s capital after a vigil the previous night
for those killed in the air disaster turned into an angry protest and police temporarily
arrested the British ambassador for being there.US President Donald Trump warned Iran
against harming demonstrators and against a repeat of a deadly crackdown against rallies
in November sparked by a fuel price hike.“To the leaders of Iran - DO NOT KILL YOUR
PROTESTERS,” Trump tweeted in his occasional all-capitals style.

(H.T.,13/01)

Nepal's new policy to bar NGOs from running programmes opposed to India,
China

Nepal is drafting a new policy to "discourage" international NGOs from undertaking
programmes with potential to hamper the country's relations with its giant neighbours,
India and China, officials said.While cross-border terrorism and criminal activities
continue to be the major causes of concern for India, China has in the past complained
about the Tibetans' movement via Nepal.Based on Nepal's foreign policy of keeping
balanced relations, the projects that are opposed by either country will not be implemented,
according to the draft of the strategy policy which is being prepared by the Social Welfare
Council, The Kathmandu Post reported."Nepal is a land-locked country and has two large
countries with large populations in the north and south," according to the draft.The policy
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will discourage organisations from running programmes that can hamper Nepal's relations
with the neighbouring countries, it said.

(N.LE.,13/01)

Koalas, wallabies endangered by Australia bushfires ‘ecological disaster’

The Australian government committed A$50 million to an emergency wildlife recovery
program calling the bushfires crisis engulfing the country “an ecological disaster” that
threatens several species, including koalas and rock wallabies.Huge wildfires have razed
more than 11.2 million hectares (27.7 million acres), nearly half the area of the United
Kingdom, destroying or severely damaging the habitats of several native animals. Some
estimates suggest as many as a billion animals, including livestock and domestic pets, have
either died in the blazes or are at risk in their aftermath due to a lack of food and
shelter.“This has been an ecological disaster, a disaster that is still unfolding,” Treasurer
Frydenberg told reporters on Monday as he visited the Port Macquarie Koala Hospital,
where 45 koalas were being treated for burns.

(H.T.,14/01)

Queen Elizabeth Il agrees to let Prince Harry, Meghan move part-time to
Canada

Queen Elizabeth II agreed to grant Prince Harry and his wife Meghan their wish for a more
independent life, allowing them to move part-time to Canada while remaining firmly in the
House of Windsor.The British monarch said in a statement that the summit of senior royals
was “constructive,” and that it had been “agreed that there will be a period of transition” in
which the Duke and Duchess of Sussex will spend time in Canada and the UK.”The
summit at the queen’s Sandringham estate in eastern England marked the first face-to-face
talks with Harry since he and Meghan unveiled the controversial plan to step back from
their royal roles.

(H.T.,14/01)

Trump to sigh ‘monster’ deal with China to pause trade war

In a few hours, US President Donald Trump will sign a partial, Phase I trade deal - which
he has described as a “monster - a big beautiful monster” - with Chinese Vice-Premier Liu
He, putting on pause a trade war between the world’s two largest economies that had
shaken up the global economy.China will buy $200 billion worth of US farm produce and
other goods under the 86-page agreement, the text of which will only be released after its
signing at a White House ceremony at around 10 pm India time (11:30 am). The Asian
giant will open up it financial services market to American companies, prevent forced
transfer of technology through acquisitions and also punish companies that steal
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intellectual property and patented technology.In return, the United States will halve tariffs
on $120 billion of goods from China, and put off further levies. But import duties in place
on $360 billion of Chinese goods will remain in force, to make sure, according to news
reports citing unidentified US officials, China delivered on its commitments.

(H.T.,15/01)

Sikhs to be counted as separate ethnic group in US census

Sikhs in the US will be counted as a separate ethnic group in the 2020 census, an
organisation of the minority community said on Tuesday, describing it as a
milestone.President of the Sikh Society of San Diego Baljeet Singh said that the Sikh
community’s efforts have come to fruition.“This has paved the way forward nationally not
only for the Sikh community but also for other ethnicities in the United States,” he
said.Describing this as a milestone, the United Sikhs said that this will be the first time the
minority group will be counted and coded in the decennial US Census.A delegation of the
United Sikhs has had several meetings with the US Census in the recent past with the last
one being in San Diego on January 6.According to the United Sikhs, the current estimates
of Sikhs living in the US are at 1 million. Sikhs meet the criteria for representation in the
US Census as a distinct ethnic group and have a distinct unified appearance, culture,
language, food and history.

(H.T.,15/01)

Russian Prime Minister Dmitry Medvedev quits, says President Vladimir
Putin to pick new government

Russian Prime Minister Dmitry Medvedev resigned and said President Vladimir Putin will
choose a new government, hours after the Kremlin leader called for a series of constitutional
changes in his annual address.Medvedev, who became premier in 2012 after stepping down as
president to make way for Putin’s return to the Kremlin, will take up a new post as deputy
chairman of the security council, the Kremlin said. He answers to Putin, who chairs the body as
president.The surprise announcement came just hours after Putin made his annual state-of-the-
nation address, pledging as he has in past years to boost living standards and economic growth.
Russia has struggled to improve performance on those in recent years amid low oil prices and
western sanctions. Medvedev’s government has long been criticized for inefficiency and his
popularity ratings lag those of the president.

(H.T.,16/01)
After phase one trade deal with China, US stocks edge to records

The Dow and S&P 500 edged to records following a volatile session after the US and China
signed a long-awaited trade agreement. The Dow Jones Industrial Average gained 0.3 per cent
to finish at 29,030.22, and the broad-based S&P 500 added 0.2 per cent to 3,289.30.The tech-
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rich Nasdaq Composite Index climbed 0.1 per cent to end at 9.258.70. Analysts said the choppy
trading session reflects worries about lofty US stock valuations following the market’s surge
since October.

(H.T.,16/01)

Guatemala breaks off diplomatic relations with Venezuela

Guatemala’s new president announced that his government is breaking off diplomatic relations
with Venezuela. Two days after his inauguration, President Alejandro Giammattei said he had
ordered Guatemala’s foreign secretary to recall the last person remaining in the country’s
embassy in Venezuela’s capital and close the building. Giammattei’s announcement came after
a meeting with the head of the Organization of American States, Luis Almagro.“It is an issue
that concerns the entire continent,” the new president said.His inauguration was attended by
Maria Romero, a representative of Juan Guiadd, the Venezuelan opposition leader recognized as
that country’s rightful leader by the United States and more than 50 other nations inauguration.

(H.T.,17/01)

Amazon tribes meet to counter Bolsonaro environmental threats

Several dozen indigenous leaders and representatives of Amazon communities have
gathered in the heart of the threatened rainforest to form an alliance against Brazil
President Jair Bolsonaro’s environmental policy and his threats to throw their homelands
open to mining concerns.The main objective of the meeting is to present a united front
against Bolsonaro’s plans, which they say pose a threat to the Amazon and their way of
life, as well as threaten open conflict over land rights.Raoni chief Metuktire had a meeting
with French President Emmanuel Macron on the sidelines of the G7 summit in Biarritz,
amid a raging international controversy over the Amazon wildfires, which
environmentalists said were the result of Bolsonaro’s policies.

(H.T.,17/01)

UK announces plan to mark the Brexit moment on Jan 31

The British government has announced plans for gala events on the night of Jan. 31 when the
country officially leaves the European Union after a prolonged political stalemate.Prime
Minister Boris Johnson plans to make a speech that night to mark the occasion after holding a
special Cabinet session in the north of England to emphasize his government’s plan to spread
opportunity northward.The government plans to mark Brexit by projecting a clock onto the
prime minister’s official residence at 10 Downing Street that will count down until 11 p.m.
when the break takes place.The entire government neighborhood of Whitehall is to be
illuminated for the occasion as part of a light show, with Union flags flown on all the poles in
Parliament Square. The government will also circulate a commemorative coin that will enter
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circulation that day.Johnson’s government is no longer actively pushing a plan to have the
familiar chimes of the Big Ben clock tower sound at 11 p.m. despite a private fundraising push
in support of activating the chimes, which are under repair. Britain voted in a 2016 referendum
to become the first nation to leave the 28-nation EU bloc, but the process has moved more
slowly than expected.A transition period will last until the end of 2020 as negotiators try to
forge a trade arrangement between Britain and the remaining EU nations.

(LE.,18/01)

Iran’s supreme leader rebukes US in rare Friday sermon

Iran’s supreme leader struck a defiant tone in a rare public sermon, calling the United States an
“arrogant power” and telling tens of thousands of chanting worshippers that God’s backing had
allowed his country to “slap the face” of the United States.In his first such address in eight
years, Ayatollah Ali Khamenei sought to rally supporters and undermine critics after weeks of
turbulence in the Middle East that brought Iran and the United States to the brink of war and
prompted street protests in Iran over the accidental downing of a civilian jetliner by Iranian
forces.Khamenei offered only scant condolences to the families who lost relatives in the crash
and instead sought to project strength. He dismissed protesters as “stooges of the United
States,” lauded Gen. Qassem Soleimani, Iran’s foreign operations chief who was killed in a US
drone strike, and praised a retaliatory Iranian missile attack on U.S. forces in Iraq.The event,
choreographed to present an image of power and unity, skirted the accidental downing of a
Ukrainian passenger plane on Jan. 8 by Iranian forces that killed all 176 people on board. A lone
banner featuring an airplane hung between huge pictures of Soleimani.The downing of the jet
— followed by three days of denials by Iranian officials — spurred a new wave of protests
across the country that Iranian security forces have sought to quell with bullets and tear gas.

(LE.,18/01)

Libya oil exports blocked, raising stakes for Berlin peace summit

Forces loyal to Libyan military strongman Khalifa Haftar blocked oil exports from the war-
ravaged country’s main ports, raising the stakes on the eve of an international summit aimed at
bringing peace to the North African nation.The move to cripple the country’s main income
source was a protest against Turkey’s decision to send troops to shore up Haftar’s rival, the
head of Tripoli’s UN-recognised government Fayez al-Sarraj.It comes ahead of Sunday’s
conference in Berlin that will see the United Nations try to extract a pledge from world leaders
to stop meddling in the Libyan conflict -- be it through supplying troops, weapons or financing.
The disruption to oil exports is expected to more than halve the country’s daily crude
production, to 500,000 barrels from 1.3 million barrels, translating to losses of $55 million a
day, warned Libya’s National Oil Company.

(H.T.,19/01)
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Belt and Road Initiative gets major boost as China and Myanmar ink 33 deals

China and Myanmar inked 33 deals aimed at speeding up key infrastructure projects to
provide Beijing a stepping stone to the Indian Ocean after a meeting between President Xi
Jinping and State Counsellor Aung San Suu Kyi, as the Communist nation ramped up
support to cement its hold over the Southeast Asian country under fire for its treatment of
Rohingya Muslims.Holding talks with Xi on the final day of his two-day visit, Suu Kyi
slammed the western countries for criticising Myanmar over the handling of the Rohingya
issue.Over 7.3 lakh Rohingya Muslims fled to neighbouring Bangladesh alleging attacks by
the Myanmar army, triggering a global refugee crisis.Xi and Suu Kyi signed 33 agreements,
covering areas such as politics, trade, investment and people-to-people communications,
shoring up mammoth projects that are part of the flagship Belt and Road Initiative (BRI),
China’s vision of new trade routes described as a “21st century silk road”.

(H.T.,19/01)

Malaysia sends back trash to rich nations, says won’t be world’s waste bin

Malaysia has sent back 150 containers of plastic waste to 13 mainly rich countries since the
third quarter last year, with the environment minister warning that those who want to make
the country a rubbish bin of the world can “dream on.”Shipments of unwanted rubbish have
been re-routed to Southeast Asia since China banned the import of plastic waste in 2018, but
Malaysia and other developing countries are fighting back. Environment Minister Yeo Bee
Yin said another 110 containers are expected to be sent back by the middle of this year. Yeo
said the successful repatriation of a total 3,737 metric tonnes (4,120 U.S. tons) of waste
followed strict enforcement at key Malaysian ports to block smuggling of waste and
shuttering more than 200 illegal plastic recycling factories.

(H.T.,20/01)
China reports third death from SARS-like virus, nearly 140 new cases

China reported a mysterious SARS-like virus had spread across the country, including to
Beijing, raising concerns as millions begin trips for the Lunar New Year. A third person
was confirmed to have died, authorities said, as nearly 140 cases were announced. The new
coronavirus strain has caused alarm because of its connection to Severe Acute Respiratory
Syndrome, which killed nearly 650 people across mainland China and Hong Kong in 2002-
2003.In Wuhan, the central city where the coronavirus was first discovered, 136 new cases
were found over the weekend, the local health commission said, without giving details
about the person who died.Wuhan is a city of 11 million inhabitants that serves as a major
transport hub, including during the annual Lunar New Year holiday when hundreds of
millions of Chinese people travel across the country to visit family.

(HL.T.,20/01)
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UK PM Johnson defeated on Brexit legislation for first time since election

British Prime Minister Boris Johnson’s government was defeated in parliament for the
first time since a December election, with the upper chamber voting in favour of a move to
protect the rights of EU citizens in Britain after Brexit.Johnson’s Conservatives won a
large majority in the lower chamber, the House of Commons, at the December 12 vote and
lawmakers there quickly approved the legislation needed to ratify his exit deal with
Brussels earlier this month.The legislation is now passing through the House of Lords,
where the government does not have a majority. While the upper chamber is not expected
to block passage of the bill, it is seeking to make changes.Members of the Lords voted by
270 to 229 in favour of a change put forward by the pro-EU Liberal Democrats which
would give eligible EU citizens in Britain an automatic right to stay after Brexit, rather
than having to apply to the government to do so.

(H.T.,21/01)

China’s mystery coronavirus claims 4th life; WHO calls for emergency meet

The World Health Organisation (WHO) called for an emergency meeting on to determine
whether the outbreak of a previously unknown strain of Coronavirus in China could be
declared an “international public health emergency”, the Geneva-based organisation
announced early Tuesday.Novel coronavirus, which is contagious, has claimed four lives so
far, and has spread rapidly across and beyond the country this month.In cities of Beijing,
Shanghai and other provinces of China, more than 220 people have been infected with the
virus and five cases have been reported abroad, including a suspected case in Australia. One
person in Japan and two more in Thailand have also been diagnosed with the disease. As
many as 106 suspected cases have been reported from Hong Kong, officials from the city
said.The new coronavirus strain, first discovered in the central city of Wuhan, has caused
alarm because of its connection to Severe Acute Respiratory Syndrome (Sars).

(H.T.,21/01)

Central American migrants scuffle with Mexican troops along border river

Hundreds of Central American migrants waded across the Suchiate River into southern
Mexico in a new test of US President Donald Trump’s Central America strategy to keep
them away from the US border. Some scuffled with national guardsmen on the riverbank
while others slipped through Mexican lines and trudged off on a rural highway in small
groups. Immigration authorities nabbed more there and chased others into the brush. Most,
however, remained at the river’s edge or stood in its muddy waters trying to decide what to
do next, after being blocked from crossing en masse over the border bridge leading to
Ciudad Hidalgo.“Mexico’s president said he would give us work and an opportunity and
look,” said Esther Madrid, a Honduran vendor who left her six children in Honduras.
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Sitting on a rock among dozens of people who didn’t know what to do next, she offered
only one word when asked if she would consider returning to San Pedro Sula: “Never.”

(H.T.,22/01)
China’s fast-spreading virus kills 6, reaches 5 countries including Australia

China tightened control on people exiting and entering Wuhan the central Chinese city at the core
of the outbreak of the novel Corona virus, which has killed six people, infected 300 and spread
panic and anxiety ahead of the country’s biggest festival, the Lunar New Year (LNY). As many
as 300 people have been infected, health authorities said, adding that two more people died in
Wauhan in the past 24 hours, pushing the toll up to six.Two cases were confirmed in Tianjin, a
city neighbouring Beijing, and another 5 in the city of Chongqing, a megapolis of 30 million
people.Reports in the last 24 hours said the virus had spread across China. There are at least
seven reported cases of the virus reaching Thailand, Japan, South Korea, Taiwan and Australia.

(H.T.,22/01)

With a nod from parliament, Greece gets first female president

Top judge Katerina Sakellaropoulou became Greece’s first woman president when lawmakers
elected her head of state in a rare display of unity.Sakellaropoulou, 64, has been president of
the Council of State, Greece’s top administrative court. She will succeed Prokopis
Pavlopoulos, whose five-year term expires in March.In an unusual demonstration of harmony
in the fractious world of Greek politics, the conservative party nominee was backed by
opposition parties, including the leftist Syriza party which lost power in an election last
July.She was backed by 261 MPs in the 300-member parliament.Sakellaropoulou, from the
northern city of Thessaloniki, became the first female head of the Council of State in 2018,
supported for that position by the then leftist government.

(H.T.,23/01)
Iran owns up to targeting Ukraine jet with Russian-made missiles

Iran acknowledged that its armed forces fired two Russian anti-aircraft missiles at a
Ukrainian jetliner that crashed after taking off from Tehran’s main airport earlier this
month, killing all 176 people on board.The new preliminary report by Iran’s Civil Aviation
Organization however stopped short of blaming the TOR-M1 for the crash of the Boeing
737-800, flown by Ukraine International Airways.For days after the January 8 shootdown,
Iran denied that it fired missiles at the plane, initially blaming a technical malfunction and
engine fire for the crash.However, after the US and Canada blamed missile fire for the
crash, Iran’s armed forces said anti-aircraft fire from the country’s paramilitary
Revolutionary Guard had downed the flight.

(H.T.,23/01)
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Pakistan conducts training launch of nuclear-capable ballistic missile
‘Ghaznavi’

Pakistan conducted a successful training launch of nuclear-capable surface-to-surface
ballistic missile ‘Ghaznavi’, which can strike targets up to 290 kilometers.“The training
launch was part of Field Training Exercise of Army Strategic Forces Command aimed at
rehearsing operational readiness procedures during day and night,” the Inter-Services
Public Relations (ISPR), the media wing of the army, said in a statement.The ‘Ghaznavi’
missile is capable of delivering multiple types of warheads upto a range of 290 kilometers,
the statement said.The launch was witnessed by Lt Gen Nadeem Zaki Manj, Director
General Strategic Plans Division, Commander Army Strategic Forces Command, senior
officers from Strategic Plans Division, Army Strategic Forces Command, Scientists and
Engineers of the strategic organisations, according to the state-run Radio Pakistan.

(H.T.,24/01)
Queen Elizabeth IT approves government’s Brexit bill

Queen Elizabeth II formally approved the landmark law facilitating Britain’s departure
from the European Union at the end of this month.“Her Majesty the Queen has now
granted #RoyalAssent to the #BrexitBill which therefore becomes the #BrexitAct,” Brexit
Secretary Steve Barclay said. “Enshrined in law, this enables the UK to leave the EU on
31st Jan.”

(HL.T.,24/01)

International Court of Justice orders interim protection for Myanmar’s Rohingya

The International Court of Justice has ordered the implementation of emergency measures
to protect Myanmar’s minority Muslim Rohingya population from genocide, ruling on a
request by The Gambia. The Muslim-majority African country has accused Myanmar of
violating the 1948 Genocide Convention using so-called “clearance operations” that began
in earnest in 2017, resulting in the deaths and rapes of thousands of Rohingya living in
western Rakhine State. As many as 740,000 Rohingya were forced to flee for their lives
across the border to Bangladesh.The president of the United Nation’s highest tribunal,
Judge Abdulgawi Ahmed Yusuf, ordered Myanmar “to take all measures within its powers”
to prevent the killings and attacks on its Rohingya minority, adding the group remains
“extremely vulnerable.” He instructed the government to ensure the preservation of
evidence and that its military, other armed units or government officials do not commit acts
of violence against the ethnic group.

(HL.T.,24/01)
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From the Great Wall to Disneyland, China shuts down to halt virus

China has quarantined cities and shut major tourist attractions from Disneyland to the
Forbidden City and a section of the Great Wall as it scrambles to stop a deadly SARS-like
virus from spreading further.The drastic moves come as hundreds of millions of people criss-
crossed the country in recent days to celebrate the Lunar New Year holiday, which officially
started Friday and is typically a joyous time of gatherings and public celebration.Public
transport has been stopped in 13 cities in central Hubei province, with train stations shut,
events cancelled and theatres, libraries and karaoke bars closed in some locations.The
epicentre of the outbreak is provincial capital Wuhan, the biggest city on lockdown, where
the government has halted all travel out of the Yangtze River metropolis of 11 million.Wuhan
residents have been told to stay home and authorities are limiting the number of taxis
allowed on roads. There are few flights available to the city, deepening the isolation.

(H.T.,25/01)
US to limit visas for pregnant women to curb ‘birth tourism’

President Donald Trump opened a new front in his battle against immigration, barring the
issuing of visas to pregnant women seeking to enter the United States for so-called “birth
tourism.”In announcing the move, which takes effect Friday, the White House said foreigners
were using the visas “to secure automatic and permanent American citizenship for their children
by giving birth on American soil.”“The integrity of American citizenship must be protected,”
White House spokeswoman Stephanie Grisham said in a statement.Temporary B-1 and B-2
visitor visas would no longer be issued to “aliens seeking to enter the United States for ‘birth

r6¢

tourism,’“ the White House said.Calling the practice “a glaring immigration loophole,” it
argued that the crackdown on “birth tourism” was for public safety and national security as well

as to maintain the “integrity of our immigration system.”

(H.T.,25/01)

Turkey earthquake toll hits 31 as rescue operations continue for second day

Turkish rescue teams continued to pull survivors from collapsed buildings more than a day
and a half after a powerful earthquake hit the country’s east, killing at least 31 people,
officials said.The magnitude 6.8 quake injured 1,556 people, and 45 people had been
pulled from the rubble so far, the Turkish Disaster and Emergency Management Presidency
(AFAD) said.As overnight temperatures dropped to -5 degrees Celsius (23 degrees
Fahrenheit), emergency teams set up more than 9,500 tents for displaced residents and
distributed some 17,000 hot meals.Rescue teams concentrated their efforts in the Mustafa
Pasa neighborhood of the city of Elazig and the nearby town of Sivrice, the closest
residential area to the epicenter of Friday night’s quake.

(H.T.,26/01)
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China bans wildlife trade nationwide due to coronavirus outbreak

China banned wildlife trade nationwide in markets, supermarkets, restaurants, and e-
commerce platforms due to the coronavirus outbreak, the country’s market watchdog,
agricultural ministry, and forestry bureau said in a joint statement.Any places that breed
wildlife should be isolated, and the transportation of wildlife should be banned, said the
statement.The ban will take effect from Sunday.The virus which has infected more than
2,000 people globally and killed 56 people in China has been traced to a seafood market in
Wuhan that was illegally selling wildlife.

(H.T.,26/01)

China Coronavirus death toll jumps to 106, nearly 1,300 new cases: Govt

China reported 25 more deaths from a new viral disease, raising the total to at least 106, as
the U.S. government prepared to fly Americans out of the city at the center of the
outbreak.The total includes the first death in Beijing, the Chinese capital, on Monday and
24 new deaths in Hubei province, where illnesses from the newly identified coronavirus
first surfaced in December, the government announced.The U.S. Consulate in Wuhan,
where authorities cut off most access Jan. 22 in an effort to contain the disease, was
preparing to fly its diplomats and some other Americans out of the city. Japan, France and
Mongolia and other governments also were preparing evacuations.China’s increasingly
drastic containment efforts began with the suspension of plane, train and bus links to
Wuhan, a city of 11 million people in central China.

(H.T.,28/01)
Mongolia closes China border to cars, shuts schools over virus fears

Mongolia has closed its border crossings with China to cars, temporarily shut schools and
suspended public events to prevent a deadly virus from reaching its soil, authorities
said.The measures announced by the vast, landlocked country are the most drastic steps
taken by any nation so far over concerns about coronaviras, that has rapidly spread across
China.Mongolia has not recorded any cases of the pneumonia-like virus, which has killed
at least 81 people in neighbouring China and more than 2,700.Almost a dozen countries
have found cases, including in Europe, Asia and the United States.Vice Prime Minister
Enkhtuvshin Ulziisaikhan said the decision was made because cases have been confirmed
in China's neighbouring region of Inner Mongolia.

(N.LE.,28/01)
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Currency crisis brings new hardship to war-weary Yemen

A flare-up of a currency war between Yemen's foes has sent the riyal crashing, aggravating a
humanitarian crisis that has already driven millions to the brink of famine after five years of
conflict.The confrontation was sparked when the Iran-aligned Huthi rebels, who control the
capital Sanaa and most of the north, banned the use of new banknotes printed by the central bank
in Aden which is run by the internationally recognised government.The ban on the notes, which
were first issued three years ago, came into effect on January 19 when residents and money
changers stopped dealing with them under the threat of a 10-year jail term, according to sources
close to the rebels.A majority of Yemen's population of 29 million are living in dire
circumstances after five years of war, with at least 11 million struggling to find enough food,
according to the UN World Food Programme.

(N.I.LE.,29/01)
Japan sends plane to virus-hit Wuhan to evacuate citizens

Japan sent a first plane to the Chinese city of Wuhan to evacuate citizens from the epicentre of
a deadly virus outbreak, a foreign ministry official said.The plane left around 8:00 pm (1100
GMT), the official confirmed and was expected to return to Tokyo on Wednesday morning
carrying several hundred Japanese nationals.Around 200 people are expected to be onboard
the first flight, of around 650 Japanese nationals in the area who have expressed an interest in
being repatriated.Health officials will be aboard the plane to monitor passengers during the
return flight but there are no plans to quarantine those arriving from Wuhan.

(N.LE.,29/01)

EU announces strict 5G guidelines, but no ban on Huawei

The EU announced strict guidelines for new 5G communications infrastructure, urging
member states to screen suppliers for security risks, but stopped short of banning Chinese
giant Huawei.The plan urges EU member states to "assess the risk profile of suppliers" and
"apply relevant restrictions for suppliers considered to be high risk" accordingly, including
shutting them out of "key assets defined as critical and sensitive".

(N.LE.,30/01)
Coronavirus outbreak in China injects fears for global supply chains

From carmaking to electronics and tourism, the outbreak of a new coronavirus in China is
infecting companies around the world with anxiety about the impact on their supplies and
earnings.As authorities adopt drastic steps to contain the deadly virus, foreign businesses are
braced for further disruption next month after the Lunar New Year holidays, which for now have
shuttered most factories and offices in China.Taiwanese tech giant Foxconn said Wednesday it
would keep its Chinese factories closed until mid-February and will allow local employees to
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delay their return after the new year break.The move could affect global supply chains for tech
companies that rely on Foxconn to manufacture everything from Apple's iPhones to flat-screen
TVs and laptops.

(N.LE.,30/01)
Coronavirus outbreak: Europe evacuates citizens from China, Russia shuts border

European countries stepped up efforts to contain the virus sweeping through central China,
sending a chartered airliner there to evacuate hundreds of European citizens, scrapping more
commercial flights to Chinese destinations and keeping some 7,000 people on a cruise ship
while one possibly infected passenger got tested.Signaling intensifying international concern,
the World Health Organization in Geneva declared the viral outbreak that has sickened more
than 7,800 people and caused 170 deaths in China as a global emergency, while Russia closed
its long border with the Asian giant.Russian Prime Minister Mikhail Mishustin issued a decree
ordering the temporary closure of the border, which extends for 4,200 kilometers (2,600 miles).
In addition, all train traffic between Russia and China was halted except for one train
connecting Moscow and Beijing. A passenger airliner enlisted for the evacuation took off
Thursday morning from a former Portuguese military airport southeast of Lisbon carrying only
the pilots and crew.Capt. Antonios Efthymiou said the flight would stop in Paris to pick up a
team of doctors and extra crew members before heading to Hanoi and then China. Efthymiou
told Portuguese media it would bring back about 350 Europeans. He said the crew would take
special medical precautions but did not elaborate.

(LE.,31/01)

Brexit is here, and it’s a Texas-size defeat for the EU

The European Parliament voted in Brussels to ratify the withdrawal agreement that governs
Britain’s withdrawal from the European Union, which will formally happen Friday at
midnight Brussels time.The occasion was marked by speechifying and the singing of “Auld
Lang Syne.” Some European legislators put up a sign reading, hopefully, “It’s not goodbye,
it’s au revoir” — an “until we meet again.”The vote — something of a relieved whimper
rather than a bang, as its result was expected — brings to an end 3 1/2 years of confusion,
political division and missed deadlines. The vote passed 621-49, with 13 abstentions.But for
the EU, the loss of Britain is a significant defeat. It represents a loss of size, reach, momentum
and permanence, comparable to Texas deciding to break away from the United States.“Brexit
is a defeat, a rebellion against the concept that working together makes Europeans stronger,”
said Rosa Balfour, a senior fellow at the German Marshall Fund.

(L.E.,31/01)
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